Supplementary Action Taken Report (ATR) in light of the direction

issued by the Hon’ble National Green Tribunal (NGT),Principal Bench

(PB), New Delhivide order dated 23/08/2022 in O. A. No. 23/2017 (EZ)

in the matter of Syed Arshad Nasar Vs Union of India & Ors. with O. A.

No. 776/2018 in the matter of Ramchandra Chaurasia Vs State of

Jharkhand with O. A. No. 373/2019 in the matter of Pradeep Kumar

Singh Vs State of Jharkhand.

1.

2.

In light of the direction issued by the Chairman, Monitoring Committee a
meeting was called to discuss the issues related to permissions /
approvals required by the mining / stone crushing units located in the
Sahebganj district with the Chief Inspector of Factories, Jharkhand on
02/02/2023.The Minutes of the Meeting (MoM) of the same was issued
vide Memo. No. 375/M dated 16/02/2023.

The copy of the Minutes of Meeting

issued videMemo. No. 375/M dated

16/02/2023 is enclosed herewith as

Annexure ‘A’.

In light of the direction issued by the Chairman, Monitoring Committee
3rd meeting of the Monitoring Committee was called with the
representatives of the BIT, Sindri to discuss about the roadmap for
preparation of the Comprehensive Environment Management Plan and
for carrying out the cost of restoration of the actual damage and
apportionment assessment in line with the recommendation of the
Expert Committee. The Minutes of the Meeting (MoM) of the same was
issued vide Memo. No. 599 dated 17/02/2023.

The copy of the Minutes of Meeting

issued videMemo. No. 599 dated

17/02/2023is enclosed herewith as

Annexure ‘B’.

3. The Jharkhand State pollution Control Board (JSPCB) has nominated the

Regional Officer, JSPCB Regional Office - Cum - Laboratory, Dumka as
the Nodal Officer on behalf of JSPCB to support BIT, Sindri for



.

preparation of the Comprehensive Environment Management Plan and
for carrying out the cost of restoration of the actual damage and
apportionment assessment in line with the reccommendation of the Expert
Committee vide Board’s Ref. No. B-251 dated 02/02/2023.
The copy of the JSPCB’s Ref. No. B-251
dated 02/02/2023 is enclosed herewith

as Annexure ‘C’°.

. The JSPCB has requested the Director BIT, Sindri to nominate a Nodal

Officer on behalf of BIT, Sindri and the Deputy Commissioner, Sahebganj
to nominate a Nodal Officer on behalf of the District Administration vide
Board’s Ref. No. B — 252 dated 02/02/2023 and Ref. No. B - 253 dated
02/02/2023 respectively to support BIT, Sindri for preparation of the
Comprehensive Environment Management Plan and for carrying out the
cost of restoration of the actual damage and apportionment assessment
in line with the recommendation of the Expert Committee.
The copy of the Board’s Ref. No. B — 252,
dated 02/02/2023&B - 253, dated
02/02/2023 is enclosed herewith as
Annexure ‘D1°& ‘D2’ respectively.

. The JSPCB has directed the Regional Officer, JSPCB Regional Office —

Cum - Laboratory, Dumka to take necessary steps in coordination with
the District Administration for selection of sites for installation of Online
Ambient Air Quality Monitoring Stationsin the grids where negative
carrying capacity was observed vide Board’s Ref. No. B-268 dated
06/02/2023.
The copy ofthe Board’s Ref. No. B — 268,
dated 06/02/2023is enclosed herewith

as Annexure ‘E’,

. The Deputy Commissioner, Sahebganj has nominated the Additional

Collector, Sahebganj as the Nodal Officer on behalf of the District
Administration vide Memo. No. 175/Go dated 07/02/2023 for
preparation of the reports in light of the directions issued on 23/08/2022
by the Hon’ble NGT in O. A. No. 23/2017/EZ and other related matters.



The copy of the Memo. No. 175/Go dated
07/02/2023 issued by the

Commissioner, Sahebganj

Deputy

is enclosed
herewith as Annexure ‘F’.

7. TheSenior Divisional Commercial Manager, Eastern Railway, Malda vide
his  letter No. C.490/goods/M/Pollution/NOC/2019/Pt-1 dated
21/02/2023 has informed the Board about the compliance status of the
specific conditions of CTO of the ten (10) Railway Goods Shed / Sidings
located in Sahebganj. It is informed that a composite work proposal for
10 nos. of Goods Siding of Rs. 11.5 Crores has been sent in November
2022 to the Railway Board for 2023-24 and these works will commence
as soon as the approvals and sanctions are obtained. It includes
proposals of permanent boundary / wind breaking wall of atleast 20 ft
height all along the railway siding, three tier plantation all along the
boundary wall with de-silting pit, garland drain all along the boundary
wall with de-silting pit and Rain Water Harvesting System (RWHS), fixed
type water sprinklers to control fugitive emission. Moreover, it is also
informed that the Movable water foggers and installation of PMio
Analysers will be completed by April 2023.

The copy of the Letter No -
C.490/ goods/ M/ Pollution/ NOC/2019/ Pt
-1 dated 21/02/2023 is enclosed

herewith as Annexure ‘G’.

8. The JSPCB has directed the Deputy Commissioner, Sahebganj and the
Superintendent of Police, Sahebganj vide its Ref. No. B - 371 dated
23/02/2023 to ensure that the Railway Sidings / Goods Sheds located in

the Sahebganj district should only be operated after obtaining the valid
CTO from the Board.

The copy of the Board’s Ref. No.B — 371
dated 23/02/2023 is enclosed herewith

as Annexure ‘H’.
9. In light of the decision taken in the 3 meeting of the Monitoring

Committee held on 07/02/2023, the site visit and review meeting with



the district officials of Sahebganj for compliance of the directions issued
by the Hon’ble NGT on 23/08/2022 was undertaken on 20/02/2023.
Moreover, the Reporting Format prepared by the Monitoring Committee
was shared with the Deputy Commissioner — cum - Chairman, DEC,
Sahebganj and it was directed to place the Monthly Reporting Format
before the District Environment Committee for their observations and
necessary action. It was further directed to provide the Action Taken
Report and observations to the Monitoring Committee. Furthermore, it
was directed to the ADRM, Malda Division, Eastern Railway to provide
the scaled layout plan of each railway siding clearly indicating the
proposed boundary / wind breaking wall, site of installation of PM10
Analysers, installation point of fixed water sprinklers, three tier
plantations, garland drains and desilting pits, RWHS with their
dimensions and proposed timeline for completion of the same along with
the budgetary provisions for the same within a week and submit it to the
Deputy Commissioner — cum - Chairman, District Environment
Committee, Sahebganj. Minutes of the Review Meeting held with the
officials of the Sahebganj District Administration and the stakeholders
was issued vide Memo. No. 684 dated 24/02/2023

The copy of the Site Visit Report of the

Monitoring Committee andMinutes of the

Review Meetingissued vide Memo. No.

684 dated 24/02/2023is enclosed
herewith as Annexure ‘I & ‘J

respectively.

10. It was informed by Sri C. P. Sinha, Secretary, Stone Merchant’s
Association, Sahebganj during the review meeting dated 20/02/2023
that the stone mines / crusher owners have purchésed / hired vehicle
mounted water sprinklers for sprinkling to suppress the dust generated
during transportation of the stone chips / boulders on the common haul
(approach) roads of approx 2.5 km situated in the cluster area of
Mahadeoganj, Sahebganj. The committee took note of the information
shared by Sri C. P. Sinha, Secretary, Stone Merchant’s Association,

Sahebganj and praised the efforts. It was suggested by the Committee



~y

that this practice should also be adopted in other cluster areas and

similarly plantation may also be done along the common haul (approach)

roads.

11. The BIT, Sindri has submitted the timeline for preparation of CEMP
and and for carrying out the cost of restoration of the actual damage and
apportionment assessment vide its letter no. 81 dated 25.02.2023.
Preparation of CEMP is expected to be completed by August 2023.

The copy of the BIT, Sindri letter No.81
dated 25/02/2023 is enclosed herewith

as Annexure ‘K’.

12. The JSPCB has directed theDivisional Forest Officer, Sahebganj to go
through the Layout Plan / Site plan (which is submitted at DFO, Office
during issuance of Distance Certificate) of the Crushers and Mines
located in the Sahebganj District and suggest the number of plants that
should be planted by those Units as per the recommendation of the
Expert and Joint Committeevide Board’s Ref. No. B - 507 dated
13/03/2023. It was suggested that this activity may be done in
coordination with the District Administration and JSPCB Regional Office
— Cum - Laboratory, Dumka on priority basis in the grids where negative
carrying capacity was observed.

The copy ofthe Board’s Ref. No. B - 507,
 dated 13/03/2023is enclosed herewith

as Annexure ‘L’.

13. The JSPCB has issued a reminder letter to the Director General,
National Informatics Center (NIC), New Delhi vide Board’s Ref. No. B -
508 dated 13/03/2023 to create a platform at an earliest, so that the
feed of the PTZ cameras installed by the stone crushing units should be
shared with the JSPCB.

The copy ofthe Board’s Ref. No. B - 508,
dated 13/03/2023 is enclosed herewith

as Annexure ‘M’.



14. The JSPCB has directed the Regional Officer, JSPCB Regional Office —
Cum - Laboratory, Dumka to take necessary steps in coordination with
the District Administration for selection of sites for installation of Online
Ambient Air Quality Monitoring Stations in the grids where negative
carrying capacity was observed vide Board’s Ref. No. B — 509 dated
13/03/2023.

The copy ofthe Board’s Ref. No. B — 509,
dated 13/03/2023 is enclosed herewith

as Annexure ‘N’.

15. The JSPCB has directed the Regional Officer, JSPCB Regional Office -
Cum - Laboratory, Dumka to recommend the CTO applications of the
stone mines / crushers located in the Sahebganj district till the
permissible limit in that grid videBoard’s Ref. No. B - 510 dated
13/03/2023.

The copy ofthe Board’s Ref. No. B - 510,
dated 13/03/2023is enclosed herewith

as Annexure ‘O’.

16. The JSPCB has issued CTO to 09 (Nine) Railway Sidings / Goods Shed
located in the Sahebganj district and CTO application of one Railway
Siding is under process. The CTO to these Railway Sidings / Goods Shed
have been issued, only till 31/03/2023 in light of the decision taken by
the Board in the meeting dated 21/11/2022 held with the
representatives of the Railways under chairmanship of the Chairman,
JSPCB regarding issues related to the Railway Sidings, the MoM of
which was issued vide Board’s Memo. No. B-2435 Dated 25/11/2022.
Some of the Specific Conditions to mitigate the effects of Environmental
Pollution laid down in the CTO issued to the Railway Sidings are as
follows: -

a) That, he /they shall submit AAQ & Noise level Monitoring reports on
quarterly basis within the consentperiod and the analysis reports
must be prepared by an organization recognized by JSPCB / CPCB
/MoEF&CC, Govt. of India.



b)

d)

g)

h)

j)

That, he/they shall transport the materials only of those mines /plants
who have valid authority fortransportation under valid provisions of
the law.

That, he (they) shall in no case discharge runoff water or waste water
of premises outside the railwaysidings.

That, he (they) shall allow transport of materials through the railway
siding of such mines/plants whichhave valid consent to operate order
of the State Pollution Control Board and also keep a record thereof

andshall make available to the officer(s) concerned during his (their)
visits of the site.

That, the occupier shall construct permanent boundary/wind

breaking wall of at least 20 ft. height all alongthe railway sidingwithin
three months.
That, the occupier shall develop three tier plantation all along the
boundary wall with de-silting pit withinthree months and submit the
report to the Board.
That, the occupier shall construct garland drain all along the
boundary wall with de-silting pit within threemonths.
That, the occupier shall ensure that vehicle used for transportation
must be covered with tarpaulin sheets.
That, the occupier shall construct rain water harvesting system within
three months and submit its report to the Board.
That, he/they shall make arrangement of water sprinkling through
fixed water sprinklers or tankersﬁaving facility of pressure pump and
fogging system at loading-unloading sites and on the
transportationroad within two months and report to the Board Head
office at Ranchi as well as Regional Office, JSPCB,Dumka.
That, the occupier shall construct pucca internal road within the
premises.
That, the occupier shall install PMioAnalyser as per CPCB guideline
and US EPA approved technologywith onsite display and will provide
connectivity to JSPCB server.
The Sample copy ofthe CTO issued to a
Railway Sidingis enclosed herewith as

Annexure ‘P’.



17. The Regional Officer, JSPCB Regional Office - Cum - Laboratory,
Dumka has recommended to revoke the CTO of 38 (Thirty Eight) Units
(26 Stone Crusher and 12 Stone Mines) located in the Sahebganj district,
either due to the various non-compliances found during the inspection or
they were demolished or their lease was canceled by the Competent
Authority. The revocation of CTO issued to those Units are under
process.

The copy of the letters of the Regional
Officer, JSPCB Regional Office — Cum -
Laboratory, Dumka is enclosed herewith

as Annexure ‘Q’.

18. The Regional Officer, JSPCB Regional Office - Cum - Laboratory,
Dumka has informed via email dated 14/03/2023 that 07 (Seven) Stone
Crusher Units has installed Bag House and 07 (Seven) Stone Crusher
Units have placed the purchase order for installation of Bag House out of
the total 36 Stone Crushers whose stone crushing capacity > 100 TPH.

The copy of the email dated 14/03/2023
of the Regional Officer, JSPCB Regional
Office — Cum - Laboratory, Dumka is

enclosed herewith as Annexure ‘R’.

O o

(Ameet Kumar)
Director, Mines Directorate,
Dept. of Mines and Geology, GoJ - cum -
Member Secretary, Monitoring Committee



Annexure - A

Minutes of Meeting held under Chairmanship of the Additional
Chief Secretary, Forest, Environment and Climate Change, GoJ —
Cum — Chairman, Monitoring Committee on 02/02/2023.

Attendees:
i: Sri L. Khiangte, Additional Chief Secretary, Forest, Environment and Climate

Change Department, Government of Jharkhand.
i Sri Ameet Kumar, Director, Mines Directorate, Mines and Geology Department,
Government of Jharkhand.

iil. Sri Yatindra Kumar Das, Member Secretary, Jharkhand State Pollution Control

Board.

iv Sri Gopal Kumar, Chief Inspector of Factories, Jharkhand (Special Invitee).

At the outset of the meeting the Chairman of the Monitoring Committee briefed the
members about the three Original Applications filed before the Hon’ble NGT relating to
enforcement of environmental norms in the operation of quarrying and crushing units in
Rajmahal hills of the Vindhya Mountains, District Sahebganj, Jharkhand. All the three
matters involve identical issues and are being dealt with together. The Chairman of the
monitoring committee briefed the members about his personal appearance before the Hon’ble

NGT, Principal Bench, New Delhi on the next date of hearing.

The meeting was called to discuss the issues related to permissions / approvals
required by the mining / stone crushing units located in the Sahebganj district. Chief
Inspector of Factories, Jharkhand clarified that according to the Jharkhand Factories Rule - 3
“No site shall be used for the location of a factory or no building shall be constructed, re-
constructed, extended or taken into use as a factory or a part of a factory unless an application
in form no - 1 along with the documents and plan as prescribed in sub-rule (2) has been
submitted and the plans submitted have been approved by the Dy. Chief Inspector of

Factories or by the Chief Inspector of factories as the case may be,”

The Chief Inspector of Factories, Jharkhand further explained that the stone crusher is
defined as a factory under Factories Act, 1948 (Amended 1987). Hence map of the factory
along with project report, layout diagram, plan elevation & relevant documents are uploaded

on web portal. The same is approved by Deputy Chief Inspector of Factories, Dumka for upto

50 workers.




He further added that as per Rule - 4 no manufacturing process shall be started or
carried on in any factory unless a license in respect thereof has been granted.

Any person/company who wants to construcl, reconstruct, extend or use any building
as a factory in Jharkhand has to obtain map approval / Factory license under the provisions of
the Factories Act (Amended 1987) from the respective authority in advance before

commencement of the manufacturing process.

PAN, AADHAR, Project Report, Brief Description of manufacturing process, Site

Plan, Lay out Plan, Plan elevation and cross section, land paper etc. are required to be
uploaded to obtain map approval / Factory license. Details of SOP is available in SWS Portal
(advantage.jharkhand.gov.in)
In view of the above, Factory Map / Plan approval is granted by the Chief Inspector of
Factories, Jharkhand or Deputy Chief Inspector of Factories as the case may be for
installation of the plant and machineries in the premises. The factory registration is granted
by the Chief Inspector of Factories afier getting recommendation / verification report of
respective Factories Inspector and Deputy Chief Inspector of Factories on portal. The CTO is
required to be uploaded as other document for approval of the license. Moreover, it was
further informed that, factory license is issued with a condition that the CTE/CTO should be
procured before starting the manufacturing process.

Auto renewal of License- The granted license can be auto renewed for minimum 10
years on the payment of prescribed fee by web portal.

The Member Secretary, JSPCB informed that the Factory License issued by the Chief
Inspector of Factories, Jharkhand is not a prerequisite document for granting CTE/CTO by
the Board.

The Director, Mines Directorate, Mines and Geology Department, Government of
Jharkhand informed that before issuing the Dealers’ License (Stockyard License) the
CTO issued by the JSPCB is a prerequisite document and the details of the CTO is
being fed in the ‘JIMMS" portal. If a crusher Unit is located in the Mines Lease Area then
the Mines Act will prevail over the factory Act. Morcover, he further informed that the
Dealers’ License is given one time & if it remains inactive for 2 years then it is automatically
suspended. Furthermore, it was informed that C2 license is issued as a Dealers’ License for

stone crushers at present.
The Member Secretary, JSPCB further informed the committee that BIT, Sindri has

agreed to do the study for carrying out the cost of restoration of the actual damage and

’/.
/
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apportionment assessment in line with the recommendation of the Expert Committee and for

preparation of the Comprehensive Environment Management Plan. Moreover, it was also

requested to call a meeting with the representative(s) of BIT, Sindri at an earliest.

After subsequent discussions and deliberations, the following directions were issued: -

1.

One Nodal Officer from District Administration, JSPCB and BIT, Sindri may be
nominated for carrying out the cost of restoration of the actual damage and
apportionment assessment in line with the recommendation of the Expert Committee
and for preparation of the Comprehensive Environment Management Plan. JSPCB
was directed to do the correspondence in this regard.
(Action By: JSPCB)
A formal meeting may be arranged with the representative(s) of BIT, Sindri and
Monitoring Committee on 7" February, 2023 from 12:00 noon.
(Action By: Director, Mines)
JSPCB to ask for Factory License issued by the Chief Inspector of Factories,
Jharkhand before issuing the CTO to the Units.
(Action By: JSPCB)
Factory License & CTO should be insisted upon before granting the Dealers’ License
in C2 by the Mines Department.
(Action By: Director, Mines)
Before granting the ‘Map Approval’ by the Chief Inspector of Factories, Jharkhand,
CTE issued by the JSPCB should be insisted upon and should be made a mandatory

document.
(Action By: Chief Inspector of Factories, Jharkhand)

The integration of portal of ‘JSPCB’ may be done with the website of ‘shramadhan’
so that the CTE issued by the JSPCB gets auto populated in ‘shramadhan’ portal.
(Action By: Chief Inspector of Factories, Jharkhand)
The integration of portal of ‘shramadhan’ may be done with the portal of 'JSPCB’ so
that the license issued by the Chief Inspector of Factories, Jharkhand gets auto

populated in JSPCB portal.
(Action By: JSPCB)

The integration of portal of ‘JSPCB’ may be done with the ‘JIMMS’ portal so that the

CTO issued by the JSPCB gets auto populated in ‘JIMMS’ portal,
(Action By: Director, Mines)
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9. The Chief Inspector of Factories, Jharkhand may be included as a member of the
Monitoring Committee,

(Action By: Director, Mines)

The meeting concluded with the vote of thanks of the Chairman.

Sd/-
(L. Khiangte)
Additional Chief Secretary
Forest, Environment & Climate Change
Department,
Govt. of Jharkhand-Cum-

Chirman, Monitoring Committee

Memo No Kha.Ni.(Vividh)-141/2017(Khand) 375/M Ranchi, dated..| 6 - ©2-2523

Copy 10:-Secretary, Mines & Geology Department. Jharkhand/Director, Mines &
Geology Department, Jharkhand/Chief Inspector of Factory, Labour, Employment, Training &
Skill Development Department, Jharkhand/Member Secretary, Jharkhand State Pollution Control

Board. Ranchi/Deputy Commissioner, Sahebganj for information & necessary action.

7
l’, | =
%&ﬂiﬁlﬂ!
(Ritesh Raj Tigga)
OSD to Mines Commissioner
Directorate of Mines
Dept. of Mines and Geology

Govt. of Jharkhand




Annexure - B

Minutes of 3"’Meeting of the Monitoring Committee constituted in compliance of

the directions issued vide order dated 23/08/2022in O.A. No. 23/2017/EZ. and other
= DRt DSlle@ vide order dated 25/U0/2022mm O.A. No. 23/2017/EZ and other

related matters by the Hon’ble NGT, Principal Bench, New Delhi held on
07/02/2023in the Conference Hall of the ATI Building, Jharkhand.

Attendees:
i. Sri L. Khiangte, Additional Chief Secretary, Forest, Environment and Climate
ChangeDepartment, Government of Jharkhand.

ii. Sri Yatindra Kumar Das, Member Secretary, Jharkhand State Pollution Control
Board.

iii. Sri Shekhar Jamuar, Joint Secretary, Mines and Geology Department, Government
of Jharkhand.

iv. Chief Inspector of Factories, Jharkhand (Special Invitee).

V. Prof. Ranvijay Singh, HoD, Civil Engineering Department, BIT Sindri.

Vi. Prof. Pramod Kumar Singh, HoD, Mining Engineering Department, BIT Sindri.
vii.  Regional Officer, JSPCB Regional Office, Dumka.

viii.  District Mining Officer, Sahebganj.

iX. OSD to the Mines Commissioner,Mines and Geology Department,Government of
Jharkhand.

At the outset of the meeting the Chairman of the Monitoring Committeebriefed the
members about the rf:ceting and various decisions taken in the meeting dated 02/02/2023 and
enquired about the status of compliance of the directions issued to the different stakeholders

during the 2™ meeting of the monitoring committee.

Prof. Ranvijay Singh informed the committee that as BIT Sindri has accepted the offer
for calculating the cost of restoration of the actual damage and apportionment assessment of
damage caused to air quality due to stone mining and crushing activities and the work of
preparation of Comprehensive Environment Management Plan (CEMP) for the areas where the
stone mines and crushers are located in Sahibganj district. Moreover, it was further inform that

the timelines and other details for the abovementioned works will be shared in a short time.




Furthermore, it was informed that it is proposed to start the abovementioned works from

March, 2023 due to their prior scheduled examinations and academic assignments.

The Member Secretary, JSPCB informed that the Regional Officer, JSPCB Regional
Office — cum — Laboratory, Dumka has been nominated as the nodal officer on behalf of the
JSPCB to co-ordinate with the team of BIT Sindri for the abovementioned studies and
preparation of the CEMP. It was further informed that the correspondence has been made with
the Director, BIT Sindri and the Deputy Commissioner, Sahebganj for nominating their nodal

officer for carrying out the study.

The District Mining Officer, Sahebganj informed that several crushers which were
found illegal have been demolished and many crushers were sealed which were found non
compliant by the District Task Force (Mining) after the order dated 23/08/2022 passed by the
Hon’ble NGT.

OSD to the Mines Commissioner, Mines and Geology Department, Government of
Jharkhand informed that the Director, Mines Directorate who is also the Member Secretary of
the Monitoring Committee has been deputed by the Govt. of India for election duty.

After subsequent discussions and deliberations, the following directions were issued: -

1. The Director, BIT Sindri and the Deputy Commissioner, Sahebganj should nominate

their nodal officers / representative at an earliest.
(Action By: Director, BIT Sindri and Deputy Commissioner, Sahebganj)

2. The Director BIT, Sindri to submit the detailed proposal for carrying out the
abovementioned study by 25™ February, 2023.

(Action By: Director, BIT Sindri)

3. The details of the action taken in Sahebganj district for ensuring compliance of the
recommendations of the Expert and Joint committee should be provided for the whole

district and separately the data for the grids having the Negative Carrying Capacity.
(Action By: Deputy Commissioner, Sahebganj and RO, Dumka)

4. JSPCB to follow up for the reports from the various stakeholders and prepare the
additional / supplementary Action Taken Report to be filed before the Hon’ble NGT
before the next date of hearing.

(Action By: MS, JSPCB)
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5. The site visit and review meeting with the district officials of Sahebganj may be
scheduled in the 3" or 4" week of February, 2023,

(Action By: Forest Department)
The meeting concluded with the vote of thanks to the Chairman.

Sd/-

(L. Khiangte)
Additional Chief Secretary
Forest, Environment & Climate Change

Department,
Govt. of Jharkhand — Cum —
Chairman, Monitoring Committee

Memo No-7/Praya.Pradu (Vad)-13/2019- 5499 Ranchi, dated- 77-02. 9223

Copy to: Secretary, Mines & Geology Department, Jharkhand/Director, Mines, Mines
& Geology Department, Jharkhand/Member Secretary, Jharkhand State Pollution Control
Board, Ranchi/Deputy Commissioner, Sahebganj/Chief Inspector of Factories, Jharkhand for’
information & necessary action.

Y
Al
(John Kérketta)
Officer on Special Duty,
Forest, Environment & Climate Change

Department,
Gowt. of Jharkhand
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Annexure - C 16

_srwes - JHARKHAND STATE POLLUTION CONTROL BOARD

TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004

| Telephone: 0651-2400850 (Fax)/ 2400851/2400852 Email: ranchijspcb@gmail.com
JEFCEB
By email/Speedpost Hon’ble NGT Matter
Time Bound (Urgent)

Ref, No:- Ranchi, dated......................
From,

Yatindra Kumar Das,

Member Secretary.
To,

Prof. D. K. Singh,

Director,

BIT, Sindri.

Email:- director@bitsindrl.ac.in.

Sub: Nomination of Nodal Officer from Jharkhand State Pollution Control Board (JSPCB) for
preparation of Reports for compliance of order dated 23/08/2022 in O.A. No. 23/2017/EZ and other
related matters - Regarding.

Ref: 1) Board's Ref. No.-B-199 dated 27/01/2023 and B-200 dated 27/01/2023.
2) BIT, Sindri's Ref. No.-BIT/D/13/23, Dated: - 28.01.2023.

Sir,

In connection with the above subject matter and referred letters — as the works of carrying out the cost of
restoration of the actual damage and apportionment assessment in line with the recommendation of the
committee and preparation of Comprehensive Environment Management Plan has been accepted by your
institute,

In light of the above, Sri Kamlakant Pathak, Regional Officer, JSPCB Regional Office — Cum —
Laboratory, Dumka (9934408705; Email: - jspcbdumka@gmail.com) is nominated as the Nodal Officer

from JSPCB for preparation of the abovementioned reports for compliance of order dated 23/08/2022 in
O.A. No. 23/2017/EZ and other related matters at an earliest.

This issues with the approval of the competent Authority.
Thanking you.

Yours sincerely,
Sd/-
(Yatindra Kumar Das)
Member Secretary

Memo No................. Ranchi, dated..........c.ooonee.oo...

Copy to: Sri Kamlakant Pathak, Regional Officer, JSPCB Regional Office — Cum — Laboratory, Dumka
for information and it is directed to support the institute for preparation of the abovementioned reports.

Sd/-
(Yatindra Kumar Das)
Member Secretary

Memo NO.BZ?.—.S N Ranchi, dated. C")—l H2. 1'10? 3

Copy to: The Additional Chief Secretary, Forest, Environment and Climate Change Department, Govt. of
Jharkhand / The Director, Mines Directorate, Govt. of Jharkhand for information and necessary action
please.

(Yatind mar Das)
Memb ecretary

f,;b’a/‘:;:

KMB/369
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Annexure - D1

== JHARKHAND STATE POLLUTION CONTROL BOARD

N=S@>>  TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004
-y Telephone: 0651-2400850 (Fax)/ 2400851/2400852 Email: ranchijspcb@gmail.com
LSECE]
By email/Speedpost Hon’ble NGT Matter
Time Bound (Urgent)
Ref. No:- Ranchi, dated..................
From,
Yatindra Kumar Das,
Member Secretary.
To,
Prof. D. K. Singh,
Director,
BIT, Sindri.

Email:- director@bitsindrl.ac.in.

Sub: Nomination of Nodal Officer from BIT, Sindri for preparation of Reports for
compliance of order dated 23/08/2022 in O.A. No. 23/2017/EZ and other related matters -
Regarding.

Ref: 1) Board's Ref. No.-B-199 dated 27/01/2023 and B-200 dated 27/01/2023.
2) BIT, Sindri's Ref. No.-BIT/D/ 13/23, Dated: - 28.01.2023.

Sir,

In connection with the above subject matter and referred letters — as the works of carrying out the
cost of restoration of the actual damage and apportionment assessment in line with the
recommendation of the committee and preparation of Comprehensive Environment Management
Plan has been accepted by your institute.

In light of the above, it is, hereby, requested to nominate a Nodal Officer from BIT, Sindri for
preparation of the abovementioned reports for compliance of order dated 23/08/2022 in 0.A. No.
23/2017/EZ and other related matters at an earliest.

This issues with the approval of the competent Authority.

Thanking you.
Encl: As above.
Yours sincerely,
Sd/-
(Yatindra Kumar Das)
Member Secretary
Moma No.,P].‘..;.-’.-ﬁ.z Ranchi, dated. 2.(©2]2c2 3

Copy to: The Additional Chief Secretary, Forest, Environment and Climate Change Department,
Govt. of Jharkhand / The Director, Mines Directorate, Govt. of Jharkhand for information and
necessary action please.

(Yatindra Kumar Das)
Mem cretary

ok e
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sr=r=s__ JHARKHAND STATE POLLUTION CONTROL BOARD

o TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004

Telephone: 0651-2400850 (Fax)/ 2400851/2400852 Email: ranchijspcb@gmail.com

By email/Speedpost Hon’ble NGT Matter
Time Bound (Urgent)

Ref. No:- Ranchi, dated......................

From,
Yatindra Kumar Das,
Member Secretary.

To,
The Deputy Commissioner,
Sahebganj.

Sub: Nomination of Nodal Officer from District Administration for preparation of Reports
for compliance of order dated 23/08/2022 in O.A. No. 23/2017/EZ and other related matters
- Regarding.

Sir,

In connection with the above subject matter — it is to inform that as the works of carrying out the
cost of restoration of the actual damage and apportionment assessment in line with the
recommendation of the committee and preparation of Comprehensive Environment Management
Plan has been accepted by the BIT, Sindri.

In light of the above, it, is hereby, requested to nominate an official as the Nodal Officer on
behalf of the district administration to support for preparation of the abovementioned reports for
compliance of order dated 23/08/2022 in O.A. No. 23/2017/EZ and other related matters at an
earliest.

This issues with the approval of the competent Authority.

Thanking you.
Yours sincerely,
Sd/-
(Yatindra Kumar Das)
Member Secretary

Memo No................. Ranchi, dated.........................
Copy to: Prof. D. K. Singh, Director, BIT, Sindri for information and necessary action please.

Sd/-
(Yatindra Kumar Dac)
Member Secretary

Memo No.] 3=25.7 Ranchi, dated. 0202|2023

Copy to: The Additional Chief Secretary, Forest, Environment and Climate Change Department,
Govt. of Jharkhand / The Director, Mines Directorate, Govt. of Jharkhand for information and
necessary action please.

(Yatind mar Das)
Membe retary

rie
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' _s=r=__ JHARKHAND STATE POLLUTION CONTROL BOARD

S [OWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004
NN Telephone: 0651-2400850 (Fax)/ 2400851/2400852/2401847/2400979/2400139

T

By email/Speedpost Hon’ble NGT Matter
Time Bound (Urgent)
Ref. No............ Ranchi, Dated........................
From,
Yatindra Kumar Das,
Member Secretary.
To,
The Regional Officer,
Regional Office — cum — Laboratory,

Dumka.,

Sub: - Implementation of the the recommendation(s) made by the Expert Committee
w.r.t. O.A. No. 23/2017/EZ and other related matters — Reg.

Sir,

With reference to the subject noted above, it is to inform that the Hon’ble NGT has
constituted Joint Committee in O.A. No. 23/2017/EZ and other related matters. The
Committee has submitted its report and the same has been accepted by the Hon’ble Tribunal
and the Tribunal has been pleased to pass the order dated 23/08/2022 (Copy enclosed). The
recommendation no. XX of the Expert Committee is as follows: -

“Online and manual ambient air quality monitoring stations may be installed in the grids
where negative carrying capacity is observed to monitor atleast Jor measurement of PM10),
PM2.5 and NOx. JSPCB may be responsible Jor operation of these stations however; the
expenses incurred for the same may be recovered from the respective stone crushers and
mines”

In light of the above, it is, hereby directed to take necessary steps in coordination with the
District Administration for selection of sites for installation of Online Ambient Air Quality
Monitoring Stations in the gris where negative carrying capacity was observed and submit the
details of the same to the undersigned at an earliest.

Thanking you.
Yours sincerely,
Sd/-
(Yatindra Kumar Das)
Member Secretary

Memo No..r.E):Q 6% Ranchi, dated.(iﬁj.czl.’.l.mzl

Copy to: The Additional Chief Secretary, Forest, Environment and Climate Change
Department, Govt. of Jharkhand / The Director, Mines Directorate, Govt. of Jharkhand for
information and necessary action please.

(Yatindr: mar Das)
Membek Secretary

KMB/548
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)

EASTERN RAILWAY
No. C.490/Gocds}MlPo!lution/NOC/2019!Pt-1 Malda, Date:21.02.2023

Member Secretary,
J 8§ P C B, Ranchi. |

Sub: Compliances of JSPCB specific conditions for CTO. I

Compliance status of JSPCB specific conditions for obtaining CTO of 10(Ten)
nos railway goods shed/sidings under jurisdiction of Jharkhand state are enclosed
herewith for your kind consideration and issuance of CTO please.

Encl. As above.

TGO
W ades
(PAWAN KUMARh r—
Sr. Divisional Comme Vanagel

Eastern Railwg§, ¥aRia ¥1e7=1

Eastern Railway, Malda



Details of Goods Shed/Sidings

' Name of Goods shed / Siding | Barharwa (BHW) e
| CTO Application No. / Date 10928846 /04022023 |
Amount Paid (in Rs.) / Date Y Rs4000/- 04022023
Compliances of JSPCB Requirements !
'S No |Item descripton " [ Status TRemarks/TDC |
1 Permanent boundary/wind breaking Proposed | A Composite work
wall of a least 20ft height all along the ' Proposal for 10 Nos
railway siding. | Goods Siding including
Length - 500 mts this siding of Rs 115
2 Three tier plantation all along the Proposed | Cr has been sent to
boundary wall with de-silting pit Rail Board for 2023-24
Qty - 1500 Nos ~in PH-53 (CAP). quk_
3 Garland drain all along the boundary | Proposed  will be completed within
wall with de-silting pit one year after sanction
Length - 600 mts | from railway board
4 Rain water harvesting system. Proposed |
Qty -01 Nos i _—
5 Fixed type water sprinklers control Proposed
fugitive emission
Qty. - 30 Nos =
6 Water foggers (Movable) to control Sanctioned | TDC April 2023
fugitive emission.
Quantity. - 01 Nos ' ¢
6 Installation of PM10 analysers Sanctioned  TDC * April'2023
Quantity: - 01 Nos \
W ] AN &
M MM
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Details of Goods Shed/Sidings

ﬂ;p- ‘l/fo

Name of Goods shed / Siding

Bakudih (BKLE)

15404112 / 04.02.2023

CTO Application No_ / Date
Amount Paid (in Rs.) / Date

Rs. 2000/- 04.02 2023

Compliances of JSPCB Requirements

| S.No. | Item description Status | Remarks / TDC

1 Permanent boundary/wind breaking Proposed | A Composite work
wall of a least 20ft height all along the Proposal for 10 Nos.
railway siding. Goods Siding including
Length: - 500 mts | this siding of Rs.11.5

2 Three tier plantation all along the Proposed | Cr has been sent to
boundary wall with de-silting pit.  Rail Board for 2023-24
Qty: - 1500 Nos | in PH-53 (CAP). Work

3 Garland drain all along the boundary | Proposed | will be completed within ]
wall with de-silting pit . one year after sanction |
Length: - 600 mts | from railway board. 1

4 Rain water harvesting system. Proposed |
Qty: - 01 Nos : ‘i

5 Fixed type water sprinklers control Proposed | :
fugitive emission.
Qty :- 30 Nos !

6 Water foggers (Movable) to control Sanctioned ) TDC : April'2023
fugitive emission. ,
Quantity: - 01 Nos .

23

Installation of PM10 analysers.
Quantity: - 01 Nos

Sanctioned | TDC : April'2023
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Details of Goods Shed/Sidings

' Name of Goods shed / Siding
CTO Apphication No. / Date
Amount Paid (in Rs ) / Date

Compliances of JSPCB Requirements

Sakngah (SLJ)
15404452 /04 022023
Rs 9000/ 04 02.2023

‘LA" 3y,

'S.No. | Item description Slatus | Remarks / TDC
Permanent boundary/wind breaking Proposed A Composite work
wall of a least 20ft height ali along the Proposal for 10 Nos
railway siding ' Goods Siding including
 Length - 800 mts ) this siding of Rs 11.5
Three tier plantation all along the | Proposed | Cr has been sent to
boundary wall with de-silting pit Rail Board for 2023-24
Qty - 2400 Nos | in PH-53 (CAP). Work
Garland drain all along the boundary | Proposed | will be completed within
wall with de-silting pit | one year after sanction
Length. - 800 mts | from railway board..
Rain water harvesting system Proposed
Qty.-02Nos - ]
Fixed type water sprinklers control Proposed |
fugitive emission !
Qty - 45 Nos - I Y
Water foggers (Movable) to control Sanctioned i TDC - April'2023
fugitive emission. '
Quantity. - 01 Nos |
|
Installation of PM10 analysers. Sanctioned | TDC * April' 2023
Quantity: - 01 Nos |
“Pand™
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Details of Goods Shed/Sidings

25
P“V'q/lo

Name of Goods shed / Siding

| Karamtola (KRMA)

CTO Application No. / Date

15406277 /04.02.2023

Amount Paid (in Rs.) / Date

Rs. 4000/- 04.02.2023

Compliances of JSPCB Requirements

S No

item description Status | Remarks / TDC

1 Permanent boundary/wind breaking Proposed A Composite work
wall of a least 20ft height all along the Proposal for 10 Nos
railway siding. Goods Siding including
Length: - 500 mts | this siding of Rs.11.5

2 Three tier plantation all along the Proposed | Cr has been sent to ¢
boundary wall with de-silting pit. Rail Board for 2023-24
Qty: - 1500 Nos in PH-53 (CAP). Work

3 Garland drain all along the boundary | Proposed | will be completed within
wall with de-silting pit. . one year after sanction
Length: - 600 mts from railway board.

4 Rain water harvesting system. Proposed
Qty: - 01 Nos ‘

5 Fixed type water sprinklers control Proposed |
fugitive emission
Qty :- 30 Nos

6 Water foggers (Movable) to control Sanctioned | TDC : April'2023
fugitive emission.
Quantity: - 01 Nos

6 Installation of PM10 analysers. Sanctioned | TDC : April'2023

Quantity: - 01 Nos




{ Details of Goods Shed/Sidings

Name of Goods shed / Siding i Rajmahal (RJL)
CTO Application No_/ Date 15406527 / 04.02 2023 [

LAmount Paid (inRs)/Date iRs. 2000/~ 04022023

Compliances of JSPCB Requirements

S No. | Item description Status Remarks / TDC
1 Permanent boundary/wind breaking | Proposed A Composite work
wall of a least 201t height all along the | Proposal for 10 Nos
l railway siding. { Goods Siding including
e Length: - 500 mts 1 this siding of Rs 11.5
' 2 Three tier plantation all along the [Proposed  Crhasbeensentto
boundary wall with de-silting pit Rail Board for 2023-24 |
Qty: - 1500 Nos in PH-53 (CAP). Work

3 Garland drain all along the boundary | Proposed  will be completed within |
wall with de-silting pit | | one year after sanction
Length: - 600 mts | from railway board.
H 4 Rain water harvesting system | Proposed
Qty: - 01 Nos ;
5 Fixed type water sprinklers control ' Proposed 1
fugitive emission |
Qty - 30 Nos |
6 Water foggers (Movable) to control Sanctioned | TDC - April'2023 l
fugitive emission
Quantity - 01 Nos

7 Installation of PM10 analysers
Quantity: - 01 Nos

S Wb
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i Sanctioned TDC - April2023
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Details of Goods Shed/Sidings
‘Name of Goods shed / Siding

Maharajpur (MJP) |

27
M- ¢lie

CTO Application No. / Date
( Amount Paid (in Rs ) / Date

15406656 / 04.02 2023
Rs. 2000/- 04.022023

Compliances of JSPCB Requirements.

S No. | Item description Status Remarks / TDC ¢
1 Permanent boundarﬁind breaking Proposed A Composite work
wall of a least 20ft height all along the Proposal for 10 Nos
railway siding. Goods Siding including
Length: - 500 mts this siding of Rs.11.5
2 Three tier plantation all along the Proposed | Cr has been sent to
boundary wall with de-silting pit Rail Board for 2023-24
Qty: - 1500 Nos in PH-53 (CAP). Work
3 Garland drain all along the boundary | Proposed | will be completed within
wall with de-silting pit one year after sanction
Length: - 600 mts from railway board.
4 Rain water harvesting system. Proposed
Qty: - 01 Nos
5 Fixed type water sprinklers control Proposed
fugitive emission.
Qty :- 30 Nos
6 Water foggers (Movabie) to control Sanctioned | TDC : April'2023
fugitive emission.
Quantity: - 01 Nos
7 Installation of PM10 analysers. Sanctioned | TDC : April'2023
Quantity: - 01 Nos | ¢
BTk
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Details of Goods Shed/Sidings



Name of Goods shed / Siding l Taljhari (TLJ)

&TO Application No. / Date 15406834 /04.02.2023 |

(Aﬁunt Paid (inRs.)/Date | Rs. 2000/- 04.02.2023 |

Compliances of JSPCB Requirements.

' S.No. | Item description | Status ' Remarks / TDC

1 Permanent boundary/wind breaking Proposed | A Composite work
wall of a least 20ft height all along the Proposal for 10 Nos
railway siding. | Goods Siding including
Length: - 500 mts ' this siding of Rs.11.5

2 Three tier plantation all along the Proposed | Cr has been sent to
boundary wall with de-silting pit. ' Rail Board for 2023-24
Qty: - 1500 Nos | in PH-53 (CAP). qukl

3 Garland drain all along the boundary Proposed | will be camgieted withir
wall with de-silting pit one year after sanction
Length: - 600 mts H_\ from railway board.

4 Rain water harvesting system. Proposed |
Qty: - 01 Nos ! ¢

5 Fixed type water sprinklers control Proposed
fugitive emission.
Qty :- 30 Nos

6 Water foggers (Movable) to control Sanctioned | TDC : April'2023

fugitive emission.
Quantity: - 01 Nos

7 Installation of PM10 analysers.
Quantity: - 01 Nos

Sanctioned ‘ TDC : April'2023




Details of Goods Shed/Sidings

 Name of Goods shed / Siding i Mirzachowki (MZC)

' CTO Application No. / Date 15404683 / 04.02 2023
" Amount Paid (inRs.)/Date | Payment has been made for renewal of |
. — | CTE/CTO but not appearing in wallet

Compliances of JSPCB Requirements. ‘
' SNo. | Item description Status ' Remarks / TDC B
1 Permanent boundary/wind breaking Proposed | A Composite work
‘ wall of a least 20ft height all along the  Proposal for 10 Nos
railway siding. ' Goods Siding including
| Length: - 500 mts ' this siding of Rs.11.5
|2 Three tier plantation all along the Proposed | Cr has been sent to
| boundary wall with de-silting pit. Rail Board for 2023-24
| Qty: - 1500 Nos | in PH-53 (CAP). Work
3 Garland drain all along the boundary | Proposed | Will be completed within
wall with de-silting pit ' one year after sanction
Length: - 600 mts from railway board.
“ Rain water harvesting system. Proposed
Qty: - 01 Nos
o Fixed type water sprinklers control Proposed
fugitive emission.
Qty :- 30 Nos _
6 Water foggers (Movable) to control Sanctioned | TDC - April'2023
fugitive emission. '
Quantity: - 01 Nos | ‘
7 Installation of PM10 analysers. Sanctioned | TDC : April'2023
Quantity: - 01 Nos |
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Details of Goods Shed/Sidings

Name of Goods shed / Siding | Tinpahar (TPH)
CTO Application No / Date i’1 5406389 / 04 02 2023

Amount Paid (in Rs.) / Date

| Payment has been made for renewal of |
l CTE/CTO but not appearing in wallet

Compliances of JSPCB Requirements.

| SNo. | item description T Stats Remarks / TDC
E Permanent boundary/wind breaking | Proposed A Composite work
\ wall of a least 20ft height all along the | Proposal for 10 Nos
railway siding Goods Siding including
Length: - 500 mts this siding of Rs 11 5
2 Three tier plantation all along the | Proposed  Cr has been sent to
boundary wall with de-silting pit | Rail Board for 2023-24 |
Qty - 1500 Nos | in PH-53 (CAP) Waofk
3 Garland drain all along the boundary | Proposed  will be completed within
| wall with de-silting pit one year after sanction
_Length' - 600 mts , from railway board
4 Rain water harvesting system Proposed
Qty: - 01 Nos
5 Fixed type water sprinklers control | Proposed .
fugitive emission. . .
Qty - 30 Nos |
6 | Water foggers (Movable) to control | Sanctioned ' TDC = Apnl'2023
. fugitive emission | |
t Quantity: - 01 Nos | :
7 ' Installation of PM10 analysers. | Sanctione¢  TDC ' April'2023 f
| Quantity: - 01 Nos ! |
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Details of Goods Shed/Sidings

ame of Goods shed / Siding | Sahebganj (SBG)

CTO Application No. / Date 110928666 / 06.08.2021
Amount Paid (inRs)/Date | (Reflecting only Rs. 1/-) 06.08.2021

Compliances of JSPCB Requirements.

S.No. | Item description Status Remarks / TDC

1 Permanent boundary/wind breaking Proposed A Composite work
wall of a least 20ft height all along the Proposal for 10 Nos.
railway siding. Goods Siding including
Length: - 800 mts this siding of Rs.11.5

2 Three tier plantation all along the Proposed | Cr has been sent o
boundary wall with de-siuinggpit, P Rail Board for 2023-24
Qty: - 2400 Nos in PH-53 (CAP). Work

3 Garland drain all along the boundary | Proposed | Will be completed within
wall with de-silting pit . one year after sanction
Length: - 800 mts from railway board.

4 Rain water harvesting system. Proposed
Qty: - 02 Nos

5 Fixed type water sprinkiers control Proposed
fugitive emission. ,
Qty :- 45 Nos ; _

6 Water foggers (Movable) to control Sanctioned | TDC : April'2023
fugitive emission. ‘
Quantity: - 01 Nos L

7 Installation of PM10 analysers. Sanctioned i TDC : April'2023
Quantity: - 01 Nos .
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Annexure - H 5,
sree=_ JHARKHAND STATE POLLUTION CONT OARD

————
N TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004
\‘fﬂ\g\?}’ elephone: 0651-2400850 (Fax)/ 2400851/2400852/2401847/2400979/24001 35
By email/Speedpost Hon’ble NGT Matter
Time Bound (Urgent)
Ref. No:-B~31} Ranchi, Dated:- 9 3 ]@z ]20‘23
From,
Shashikar Samanta,
Chairman.
To,
The Deputy Commissioner,
Sahebganj.
The Superintendent of Police,
Sahebgan;.

Sub: Direction under section 33(A) of the Water (Prevention and Control of Pollution) Act, 1974
an under section 31(A) of the Air (Prevention and Control of Pollution) Act, 1981 — Regarding.

Whereas, in exercise of the powers vested under section 33(A) of the Water (Prevention & Control of
Pollution) Act, 1974 and under section 31(A) of the Air (Prevention & Control of Pollution) Act,

Whereas, during the site visit dated 20/02/2023 of the Monitoring Committee (Member Secretary,
a member) constituted in compliance of the order dated 23/08/2022 of the Hon’ble
23/ i i

Water (Prevention & Control of Pollution) Act, 1974 and under section 3 I(A) of the Air (Prevention
Control

& of Pollution) Act, 1981,it is,hereby, directed to ensure that the Railway Sidings / Goods
Sheds located in the Sahebganj district should not be operated without obtaing the valid CTO from the
Board. d. . anh
(Shashikar Samanta)
Chajrman
. e’
Memo No’B’“qu Ranchi, dated.z.;)).l 02 .].'.).-C- 27

Copy to: The Regional Officer, JSPCB Regional Office — Cum - Laboratory, Dumka for information
and necessary action.

~

(Yatind mar Das)
Membe retary
Memo NO.B.T?J.?: | Ranchi, dated. 2.3 ]()2] 20207}

Copy to: The Additional Chief Secretary, Forest, Environment and Climate Change Department,
Govt. of Jharkhand / The Director, Mines Directorate, Govt, of Jharkhand for information and

necessary action please.
(Yatindra éﬁnar Das)
Member'Sdcretary




Annexure -1 33
Site Visit Report of the Monitoring Committee constituted vide

Notification No. 3587 dated 07/12/2022 of Forest, Environment and
Climate Change Department, Govt. of Jharkhand w.r.t. the order

dated 23/08/2022 passed by the Hon’ble NGT, PB, New Delhi in O. A.
No. 23/2017/EZ. and other related matters.

1. BACKGROUND

As per the decision taken in the 3™ meeting of the Monitoring Committee held on 07/02/2023, the
site visit and review meeting with the district officials of Sahebganj was to be scheduled in the 3™
or 4™ week of February, 2023.

2. SITE VISIT

In compliance to the abovementioned decision taken in the 3™ meeting of the monitoring
Committee held on 07/02/2023 a site visit of Stone Crusher / Stone Mine / Railway Siding at
Sahebganj was carried out on 20/02/2023 with the following members:
a) Sri L. Khiangte, Additional Chief Secretary, Forest, Environment and Climate Change
Department, Government of Jharkhand — cum — Chairman, Monitoring Committee.
b) Sri Aboobacker Siddique P, Secretary, Mines and Geology Department, Government of
Jharkhand.
c) Sri Yatindra Kumar Das, Member Secretary, Jharkhand State Pollution Control Board.
d) Sri Ram Niwas Yadav, Deputy Commissioner - cum - Chairman, District Environment
Committee (DEC), Sahebganj.
e) Sri Kumar Manibhushan, Consulting Executive, JSPCB.
) Sri Ritesh Raj Tigga, OSD to Mines Commissioner, Mines and Geology Department,
Government of Jharkhand.

g) Inspector of Factories, Sahebganj Circle, Sahebganj (Representative of Chief Inspector
of Factories, Jharkhand).

2.1 FIELD INSPECTION

a) Sahebganj (Malgodown) Railway Siding, Sahebganj.
» When the site was visited the loading and unloading of the goods was not taking place.
When enquired, Sri Sujit Kumar, Assistant Divisional Railway Manager (ADRM). Malda
Division, Eastern Railways stated that on an average about 35 - 40 rakes are being loaded

from the said railway siding in a month.




A4

It was informed by the ADRM that at present the railway siding is not having valid CTO.
However, the railways have applied for the same and it is pending with the JSPCB. In
response to the same the Regional Officer, JSPCB Regional Office — Cum — Laboratory,
Dumka informed that as the Railway Sidings fall under the Green category of industries and
the combined CTE and CTO is issued for such type of industry. After, the expiry of the
Combined consent renewal CTO is issued. It was informed that the Combined Consent
application of the Sahebganj Goods Shed was rejected in September, 2022. After that the
Unit did not apply for Consent. The complete details w.r.t. the rejected application of the
Unit will be provided later. The status of all railway siding situated in Sahebganj district as
provided by theRegional Officer, JSPCB Regional Office — Cum — Laboratory, Dumka is
attached as Annexure - .

The Member Secretary, JSPCB informed that in exercise of the powers vested under section
33(A) of the Water (Prevention & Control of Pollution) Act, 1974 and under section 31(A)
of the Air (Prevention & Control of Pollution) Act, 1981 the DRM, Malda Division, Eastern
Railways was directed to ensure that the Railway Sidings / Goods Sheds in the Sahebganj
district should be operated only afier obtaining the valid CTO from the Board vide Board’s
Ref. No. B-209, dated 27/01/2023.

No Boundary Wall / Wind Breaking Wall found at the site.

Stone Chips were found dumped on the platform with labourers (Approx. 20 in nos.)
waiting for loading in the railway wagons.

Two rakeswere found at the site, when enquired it was informed by the railways
representative that stone chips are being loaded in one rake and the unloading of cement
bags was being done in the other rake.

Saplings were planted in one corner of the railway siding and the railways representative
informed that it is planned to plant saplings in three rows all along the boundary of the
railway siding.

Housekeeping of the railway siding was not proper.

Haul (Approach) road was kutcha and neither sprinklers were installed nor was sprinkling
being done with vehicle mounted sprinklers.

A vehicle mounted mist sprinkler was there at the railway siding, the railway representative
stated that the mist sprinkler is used when loading and unloading of the stone chips is being
done.

It was informed by the railway representative that a proposal of 11.5 Crores for 10 railway
sidings for permanent boundary / wind breaking wall of atleast 20 ft height all along the
railway siding, three tier plantation all along the boundary wall with de-silting pit, garland
drain all along the boundary wall with de-silting pit and Rain Water Harvesting System
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(RWHS) has been sent in November 2022 to the Railway Board for 2023-24 and these
works will commence as soon as the approvals and sanctions are obtained.

It was also informed that fixed type water sprinklers / foggers on all roads and sidings to
control fugitive emission and installation of PMo Analyzers have been sanctioned and it is

expected to be Operational by April, 2023.

Directions issued: -

D

2)
3)
4)

To provide the scaled layout plan of all the railway sidings clearly indicating the proposed
boundary / wind breaking wall, site of installation of PM10 Analysers, installation point of
fixed water sprinklers, three tier plantations, garland drains and desilting pits, RWHS with
their dimensions, timeline for completion along with the budgetary provisions for the same
and submit it to the Deputy Commissioner — cum — Chairman, District Environment
Committee, Sahebganj.

To construct the pucca haul (approach) road and maintain proper housekeeping.

To use water sprinklers on the haul (approach) road.

MS, JSPCB and DC, Sahebganj to ensure that the directions issued by the JSPCB vide Ref.
No. B-209 dated 27/01/2023 for ensuring that the Railway Sidings / Goods Shed in the
Sahebganj district should be operated only after obtaining the valid CTO from the Board
should be enforced strictly.

b) M/s Dilip Buildcon Limited (Crusher Plant), Ambadiha, Sahebganj.

»
»
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When the site was visited the crushing activities was going on.

It was informed by Sri Bhanu Pratap Singh, Project Manager that the Unit has installed an
artificial sand making machine with capacity of 70 TPH. It was further informed that the
stone dust of < 10mm size is directly fed into the machine and it separates the particles of
8mm — 4.75mm which is called as the artificial sand and its percentage is about 90-93 % of
the stone dust and rejects the particles of size less than 4.75 mm which is 7-10 % of the
stone dust and is being used for filler material in road construction projects or mine filling.
Sri Bhanu Pratap Singh, Project Manager further informed that this technology has been
certified by the IIT, Kharagpur and NHALI has also allowed this to be used in its project and
the complete Unit has been established for using this artificial sand in the Ganga Bridge
Project which is being taken up by the Company.

Framed Boundary Wall / Wind Breaking Wall of almost 10 fi. height werefound at the site.
Stone Chips were found in the campus.

Plantation was found around the periphery of the crusher.

Housekeeping of the unit’s premises was proper.

Haul (Approach) road was pucca.

A mist sprinkler was installed at site and was found operational.
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Static sprinklers were found installed at site and along the internal road and were
operational.
Conveyor belts, crushing section and screen were found covered.

PM o Analyzer was found installed at site and was operational.

Directions issued: -

1)

2)

To increase the plantation density in open areas and do three tier plantations along the
boundary and ensure maintenance of plants.

To keep the height of the finished goods lower thanthe height of boundary wall / wind-
breaking walls.

¢) Shri Shyam Stone Works (Stone Crusher), Marikuti, Sahebganj.

» When the site was visited the crushing activities was going on.

» Permanent Boundary Wall / Wind Breaking Wall made of bricks of 12 ft. heightof approx
1600 feet was found at the site.

» Stone Chips were found in the campus.

» New plantation was found around the periphery of the crusher.

» Housekeeping of the unit’s premises was proper.

» Haul (Approach) road was pucca.

» A mist sprinkler was installed at site and was found operational.

» Static sprinklers (15 in nos.) were found installed at site and along the internal road and
were operational.

» Conveyor belts, crushing section and screen were found covered.

» PM;o Analyzer was found installed at wrong place at site.

» Bag filter was in the process of being installed.

» A separate Hazardous Waste storage room was found constructed inside the Unit’s
premises.

Directions issued: -

1) To shift the PM)o Analyzer at appropriate site as per the CPCB guidelines.

2) To increase the plantation density in open areas and do three tier plantations along the

boundary and ensure maintenance.

3) To keep the height of the finished goods lower than the height of boundary wall / wind-

breaking walls.

d) M/s Black Stone Works (Stone Mines), Deshpokhariya and Amjhori, Sahebganj.

T

>

When the site was visited the mining activities was not going on.

» Boundary demarcation was found at the site.

>

Stone boulders were found in the mine premises.
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New plantation was found around the periphery of the mines.
Haul (Approach) road was kutcha.

Vehicle mounted water sprinkler was found at site.

Mining in bench pattern was found from one side.

No fixed type water sprinkler was found.

Directions issued: -

1)
2)
3)

To increase the plantation density and do three tier plantations along the boundary.
To do the mining as per the bench pattern as given in the Approved Mining Plan.

To install fixed type water sprinklers along haul road and dusty areas.

¢) Mirzachouki Goods Shed, Sahebganj.

»
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When the site was visited the loading and unloading of the goods was not taking place.
When enquired, the railway representative stated that on an average about 35 - 40 rakes are
being loaded from the said railway siding in a month.

It was informed by the railway representative that at present the railway siding is not having
valid CTO. However, the railways have applied for the same and it is pending with the
JSPCB. In response to the same the Regional Officer, JSPCB Regional Office — Cum —
Laboratory, Dumka informed that the combined consent was issued to the Unit vide JSPCB
Ref. No. JSPCB/HO/RNC/CTE/CTO-8386613/2022/2 dated 19.04.2022 which was valid
upto 30.06.2022. However, the Unit was to apply for renewal of the consent 120 days prior
to the date of expiry of the consent. No renewal application of the Unit has been received by
the Board till date.

The Member Secretary, JSPCB informed that in exercise of the powers vested under section
33(A) of the Water (Prevention & Control of Pollution) Act, 1974 and under section 31(A)
of the Air (Prevention & Control of Pollution) Act, 1981 the DRM, Malda Division, Eastern
Railways was directed to ensure that the Railway Sidings / Goods Sheds in the Sahebganj
district should be operated only after obtaining the valid CTO from the Board vide Board’s
Ref. No. B-209, dated 27/01/2023.

No Boundary Wall / Wind Breaking Wall found at the site.

Housekeeping of the railway siding was not proper.

Haul (Approach) road was kutcha.

Stone Chips were found dumped along the siding on both sides in the stretch of approx 250
m length. However, loading and unloading action were not taking place.

One rake was found at the site, when enquired it was informed by the railways
representative that stone chips are being loaded in the rake.

It was informed by the railway representative that a proposal of 11.5 Crores for 10 railway

sidings for permanent boundary / wind breaking wall of atleast 20 fi height all along the
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railway siding, three tier plantation all along the boundary wall with de-silting pit, garland
drain all along the boundary wall with de-silting pit and Rain Water Harvesting System
(RWHS) has been sent in November 2022 to the Railway Board for 2023-24 and these
works will commence as soon as the approvals and sanctions are obtained.

It was also informed that fixed type water sprinklers / foggers on all roads and sidings to
control fugitive emission and installation of PM o Analyzers have been sanctioned and it is

expected to be Operational by April, 2023.

Directions issued: -

D

2)

3)
4)
3)

To provide the scaled layout plan of all the railway sidings clearly indicating the proposed
boundary / wind breaking wall, site of installation of PM10 Analysers, installation point of
fixed water sprinklers, three tier plantations, garland drains and desilting pits, RWHS with
their dimensions, timeline for completion along with the budgetary provisions for the same
and submit it to the Deputy Commissioner — cum — Chairman, District Environment
Committee, Sahebganj.

MS, JSPCB and DC, Sahebganj to ensure that the directions issued by the JSPCB vide Ref.
No. B-209 dated 27/01/2023 for ensuring that the Railway Sidings / Goods Shed in the
Sahebganj district should be operated only afier obtaining the valid CTO from the Board and
enforce the same strictly.

To construct the pucca haul (approach) road and maintain proper housekeeping.

To use Mist sprinkler while loading of goods.

To use water sprinklers on the haul (approach) road.

f) M/s Star Stone Works (Stone Crusher), Marikuti, Sahebganj.

»
»
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When the site was visited the crushing activities was not going on.

The Munshi present at the site informed and produced the copy of CTO issued by the
JSPCB videRef No. JSPCB/HO/RNC/CTO-11554034/2022/301, Dated: 2022-03-14 valid
till 31/12/2023.

Proper Boundary Wall / Wind Breaking Wallwerenot found at the site. The corroded Iron
Sheets needed repair / replacement.

Some stone chips were found in the campus.

New plantation (approx 50 in nos.) was found along the boundary of the crusher almost half
of which were found dead.

Housekeeping of the unit’s premises was not proper.

Haul (Approach) road was pucca.

Static sprinklers were neither found installed at site nor along the internal road.

Conveyor belts, crushing section and screen were not found properly covered.
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Directions issued: -

1) The Unit was sealed on the spot by the concerned Circle Officer, Mandrodue to the non-
compliance observed by the inspection team.

2) To increase the plantation density in open areas and do three tier plantations along the
boundary.

3) To do the compliance as per the conditions of CTO and to follow the recommendations of

the Expert and Joint Committee.

g)Other observations
» On way to Mirzachouki Railway Siding the Committee visited two sites where the illegal

crushers were demolished.

3. REVIEW MEETING

A Review Meeting in the Chairmanship of theAdditional Chief Secretary, Forest, Environment and
Climate Change Department, Government of Jharkhand — cum — Chairman, Monitoring Committee
was held in the Conference Hall of the Collectorate Building, Sahebganj with the officials of the
Sahebganj District Administration and the various stakeholders.The Minutes of the said Review
Meeting is attached as Annexure — I1.
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4. PHOTOGRAPHS

40

Covered Crushing Section and conveyor belt of
Sri Shyam Stone Works, Marikuti, Sahebganj.

Bench pattern mining in M/s Black Stone Works,
Deshpokhariya and Amjhori, Sahebganj.

Dismantled illegal Stone Crusher along the
Sahebganj - Mirzachouki Road.

Star Stone Works, Marikuti, Sahebganj being sealed
by the Circle Officer, Mandro, Sahebganj.

with

Hall,Sahebganj
districtofficials and various stakeholders.

Collectorate  Conference



Review Meeting being held on 20/02/2023 in
collectorate conference hall Sahebganj with district
officials and various stakeholders.

Closed Railway Wagon and stone chips at
Mirzachouki Goods Shed.

Backfilling of mine being done by over burden at
M/s Black Stone Works Deshpokhariya and
Amjhori, Sahebganj.

Stone chips dumped at Mirza chouki Goods Shed for
loading in closed railway wagons.

Improper plantation and storage of stone boulders at
M/s Star Stone works, Marikuti, Sahebganj.

Bag House being installed at Sri Shyam Stone

Works, Marikuti, Sahebganj.
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Enclosed crusher plant of M/s DilipBuildcon
Limited Ambadiha, Sahebgan).

Mist canon gun installed at Sn Shvam Stone
Works, Marikuti, Sahebgan
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Consulting Executive OSD 10 Mines Commissioner, Deputy Commissioner = Cum
SPCB. Jharkhand Mines and Geology Department. Chairman, DEC,
Government of Jharkhand. Sahchgan)
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Mem ety Secretary. Additional Chief Secretan
SPCB. Tharkhand Mines and Geology Department, Forest, Environment & Climate
Govt. of Jharkhand Change Department.

Govt. of Jharkhand - Cum -
Chairman. Monitoring Committee
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Annexure - 1

The details of Consent status of Railway Sidings / Goods Shed of Sahebgan

S. Name of Railway Ref. No. & Validity of last | No. of days of | Required Date of
Siding / Goods Shed CTO operation date of renewal
K. without CTO | application | application
(Till with fees.
20.02.2023)

1. | Sahebganj Goods Shed | Re. No. Whole time Not Not Applied
JSPCB/HO/RNC/CTE/CTO1 | when the Unit | Applicable
0928666/2022/4 Date was in
21.09.2022, Rejected operation.

2. | Barharwa Goods Shed Ref. No. 600 01.03.2021 | Application
JSPCB/RO/DMK/CTE/CTO8 No.
386030/2020/53 dated 10928846,
22.12.2020, Valid upto dated
30.06.2021 17.02.2023

3. | Bakudih Goods Shed Ref. No. 600 01.03.2021 | Application
JSPCB/RO/DMK/CTE/CTOS8 No.
386175/2020/56 Dated 15404112,
24.12.2020, Valid upto dated
30.06.2021 17.02.2023

4. | Sakrigali Goods Shed Ref. No. 235 01.03.2022 | Application
JSPCB/HO/RNC/CTE/CTO- No.
8386496/2022/4 dated 15404452,
25.04.2022, Valid upto dated
30.06.2022 13.02.2023

5. Karamtola Goods Shed | Ref. No. 600 01.03.2021 | Application
JSPCB/RO/DMK/CTE/CTOS8 No.
386668/2020/54 date 15406277,
22.12.2020, Valid upto dated
30.06.2021 17.02.2023

6. Rajmahal Goods Shed Ref. No. 600 01.03.2021 | Application
JSPCB/HO/RNC/CTE/CTOS No.
386341/2020/16 date 15406527,
22.12.2020 valid upto dated
30.06.2021 17.02.2023

7. | Maharajpur Goods Shed | Ref. No. 600 01.03.2021 | Application
JSPCB/RO/DMK/CTE/CTOS8 No.
386445/2020/55 date 15406656,
24.12.2020, valid upto dated
30.06.2021 17.02.2023

8. | Taljhari Goods Shed Ref. No. 51 01.09.2022 | Application
JSPCB/RO/RNC/CTE/CTOI No.
2168021/2022/66 date 15406834,
29.05.2022 valid upto dated
31.12.2022 17.02.2023
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Mirzachouki Goods
Shed

Ref. No.
JSPCB/HO/RNC/CTE/CTO-
8386613/2022/2 date
19.04.2022 Valid upto
30.06.2022

235

01.03.2022

Not Applied

10.

Tinpahar Goods Shed

Ref. No.
JSPCB/HO/RNC/CTE/CTO8
386283/2021/13 date
27.12.2021 valid upto
30.06.2022

235

01.03.2022

Not applied
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Annexure - J

Minutes of Review Meeting held on 20/02/2023 in the Conference Hall of

the Collectorate Building, Sahebganj with the officials of the Sahebganj
District Administration and the stakeholders for compliance of the

directions issued vide order dated 23/08/2022in O.A. No. 23/2017/EZ and
other related matters by the Hon’ble NGT, Principal Bench, New Delhi.

Attendees:
i Sri L. Khiangte, Additional Chief Secretary, Forest, Environment and Climate
ChangeDepartment, Government of Jharkhand.
ii. Sri Aboobacker Siddique P, Secretary, Mines and Geology Department, Government of
Jharkhand.
ili.  Sri Yatindra Kumar Das, Member Secretary, Jharkhand State Pollution Control Board.

iv. Sri Ram Niwas Yadav, Deputy Commissioner, Sahebganj — cum — Chairman, District
Environment Committee (DEC), Sahebganj.

V. Sri Manish Tiwari, Divisional Forest Officer, Sahebganj.

Vi. Sri K. K. Pathak, Regional Officer, JSPCB Regional Office, Dumka.

vii.  Sri Sujit Kumar, ADRM, Malda Division, Eastern Railways.

viii.  Sri Pawan Kumar, Senior DCM, Malda Division, Eastern Railways.

iX. Sri Vinay Kumar Mishra, Additional Collector, Sahebganj.

X. Sri Roushan Sah, Sub-Divisional Officer, Rajmahal.

xi. Sri Rahul Ji Anand Ji, Sub-Divisional Officer, Sahebganj.

xii.  Sri Bibhuti Kumar, District Mining Officer, Sahebganj.

xiii.  Sri Santosh Garg, District Transport Officer, Sahebgani.

xiv.  S.D.P.O., Rajmahal.

xv.  S.D.P.O., Sahebgan;.

xvi. S.D.P.O., Barharwa.

xvii. Executive Engineer, Electrical, Sahebganj.

xviii. Inspector of Factories, Sahebganj Circle, Sahebganj.

xix. Sri Ritesh Raj Tigga, OSD to Mines Commissioner,Mines and Geology
Department,Government of Jharkhand.

XX. Sri Kumar Manibhushan, Consulting Executive, JSPCB.

xxi.  All Circle Officers of Sahebganj district.

xxii.  All Police Station Incharge of Sahebganj District.

xxiii. Owners / representative of Mines and Crusher Units.
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At the outset of the meeting the Chairman of the Monitoring Committee briefed the members

about the three Original Applications filed before the Hon’ble NGT relating to enforcement of
environmental norms in the operation of quarrying and crushing units in Rajmahal hills of the
Vindhya Mountains, District Sahebganj, Jharkhand. All the three matters involve identical
issues and are being dealt with together.

46.

2. A power-point presentation was delivered bythe Deputy Commissioner, Sahebganj on behalf of
the District Administration and the details of action taken by the District Administration and
District Task Force (Mining) was presented. It was further, informed that the allowable
Crushing Capacity in the grids which were having negative carrying capacity (i.e. Grid 1, 3, 4
& 7) have been achieved by either demolishing or sealing the Crusher Units. The details
presented during presentation are as below: -

Grid Wise Status of Crushers
Grid Stone Allowable | Present Reduced | Number Closed / Working
ID | Crushing | Crushing | Capacity | Capacity of dismantled / | Crusher
Capacity | Capacity (TPD) (TPD) Crusher sealed
(TPD) (TPD) Crusher
1 11162 6760 42548 6907.2 61 28 33
3 8319 6663 4206 4113 2 13 9
4 6980 6742 6200 780 05 02 03
7 9582 5283 623.4 8958.6 29 24 05
Grid Wise Status of Mines
Grid Mining Allowable | Present | Reduced | Number Closed | Working
ID Capacity Mining | Capacity | Capacity | of Mines Mines Mines
(TPD) Capacity (TPD) (TPD)
(TPD) .
1 5382 5357 1630 3752 10 04 06
3 6201 6183 4467 1734 09 06 03
4 2656 2655 2080.49 575.51 05 03 02
7 1135 1128 200 935 02 01 01
3. The Inspector of Factories, Sahebganj Circle, Sahebganj informed that there are 108 crushers

which have taken Factory License from the Competent Authority. It was further informed that
the Factory License to crushers is issued for 10 years and in case of the crushers which are for
specific purpose (i.e. for road construction projects), to those units Factory license may be

issued for 3 or 5 years.

The Assistant Divisional Railway Manager, Malda Division, Eastern Railways informed that
they have applied for CTO for all the railway sidings (10 in nos) situated in Sahebganj district.
It was further informed that a proposal of 11.5 Crores for permanent boundary / wind breaking
wall of atleast 20 ft height all along the railway siding, three tier plantation all along the



boundary wall with de-silting pit, garland drain all along the boundary wall with de-silting pit
and Rain Water Harvesting System (RWHS) has been sent in November 2022 to the Railway
Board for 2023-24 and these works will commence as soon as the approvals and sanctions are
obtained. Furthermore, it was also informed that fixed type water sprinklers / foggers on all
roads and sidings to control fugitive emission and installation of PM,;, Analyzers has been
sanctioned and it is expected to be commenced by April, 2023.

. The District Mining Officer, Sahebganj informed that due to various irregularities the mining
lease of 18 (eighteen) stone mines have been cancelled by the Competent Authority. It was
ensured by him that no illegal mining is going on and a regular check is being done by the
District Task Force (Mining, Sahebganj). It was further informed that FIRs have been lodged
against the defaulters on account of illegal mining, transportation etc. However, details such as
legal provisions under which FIRs were lodged, how many charges were framed and how many
final reports were sent could not be provided. It was informed that the Superintendent of Police,
Sahebganj was on leave, however, the Sub-divisional Police Officer, Rajmahal; Sub-divisional
Police Officer, Barharwa and Sub-divisional Police Officer, Sahebganj were present in the
meeting as his representative. The Chairman, Monitoring Committee directed the Sub-divisional
Police Officers to submit the report as required to the District Task Force (Mining), Sahebganj.

. The Executive Engineer, Electric Supply Division, Sahebganj informed the Committee that the
power supply of 86 Units were disconnected by them duc to the various reasons such as either
their CTO had expired or the Units were dismantled / sealed by the District Task Force(Mining).
. The Member Secretary, JSPCB informed that a Reporting Format has been preparedby the
Committee for monitoring the compliance status of the stone mining and crushing activities as
per the directions of the Hon’ble NGT.

. The Additional Chief Secretary, Forest, Environment and Climate Change Department,
Government of Jharkhand — cum — Chairman, Monitoring Committee informed that BIT, Sindri
was requested and has agreed for preparation of the Comprehensive Environment Management
Plan and to do the study for carrying out the cost of restoration of the actual damage and
apportionment assessment in line with the recommendation of the Expert Committee. It was
further requested to the Deputy Commissioner, Sahebganj to provide all necessary support to
BIT, Sindri for carrying out the abovesaid studies.
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9. The Chairman of the Monitoring Committee asked the stakeholders to present their viewpoints /

observations / suggestions etc. with the officials present there. The details of the same is as
below: -

a)

b)

d)

Sri C. P. Sinha, Secretary, Stone Merchant’s Association, Sahebganj stated that CTE / CTO
is not being granted to the stone mines / crushers in the Sahebganj district. The Member
Secretary, JSPCB replied that the CTO to the stone mines / crushers which are compliant are
being granted by the JSPCB.Decision w.r.t. grant of CTE to the stone mines / crushers in the
grids where negative carrying capacity is there will be taken after submission of the final
report by BIT, Sindri.

Sri Ved Khudania, Proprietor, M/s Tamanna Stone Works, informed that his Unit has been
made compliant but still his CTO application is pending. It was further asked that, some
Units are getting CTO for three months only, whereas, some Units are getting CTO for 2-3
years. The Regional Officer, JSPCB Regional Office — Cum — Laboratory, Dumka replied
that the said Unit has been inspected by him in the last week and he will be forwarding his
recommendation to the JSPCB headquarters within a week. The Member Secretary, JSPCB
replied that the crusher Units with capacity > 100TPH which have complied the conditions
except the installation of Bag House as a pollution control equipment have been given three
months’ time for installing the same, so, their CTO is being granted only for three months.
Other Units which are found compliant their CTO is granted for a period of maximum 5
years based on their application.

Sri Prashant Pandey, Proprietor, M/s Vi&yarthi Stone Works, requested that the CTO in the
Grids where negative carrying capacity is there, may be granted till the maximum
permissible limit in that grid. The Member Secretary, JSPCB replied that the stone mines /
crushers which will be found compliant, CTO may be issued to them till the permissible
limit in that grid on the basis of the inspection report and recommendation of the Regional
Officer,JSPCB Regional Office — Cum — Laboratory, Dumka.

It was further informed by Sri C. P. Sinha, Secretary, Stone Merchant’s Association,
Sahebganj that the stone mines / crusher owners have purchased / hired vehicle mounted
water sprinklers for sprinkling to suppress the dust generated during transportation of the
stone chips / boulders on the common haul (approach) roads of approx 2.5 km situated in the
cluster area of Mahadeoganj, Sahebgan;. -
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After deliberations and discussions, the Chairman of the Monitoring Committee gave the
following directions: -

L.

To provide the updated list of Stone Crushers which have taken Factory License from the
Competent Authority along with the date of issuance and expiry of such license.
(Action By: Inspector of Factories, Sahebganij)
To provide the scaled layout plan of each railway siding clearly indicating the proposed
boundary / wind breaking wall, site of installation of PM10 Analysers, installation point of
fixed water sprinklers, three tier plantations, garland drains and desilting pits, RWHS with
their dimensions and proposed timeline for completion of the same along with the budgetary
provisions for the same within a weekand submit it to the Deputy Commissioner — cum —
Chairman, District Environment Committee, Sahebganj.
(Action By: ADRM, Malda Division, Eastern Railways)

. To monitor the compliance of the orders of the Hon’ble NGT and other statutory

requirements as per the direction given by the JSPCB vide letter no. B-206 dated
27/01/2023. The Reporting Format should be utilized for this and report about the details of
the charge sheet and final reports of the FIRs lodged.
(Action By: Deputy Commissioner — cum — Chairman, DEC, Sahebganj)
To provide the list of FIRs lodged after 23/08/2023 against the violators along with the
complete details and its present status and submit the monthly status report of the same
before the District Task Force (Mining), Sahebganj also.
(Action By: Superintendent of Police, Sahebganj)
To ensure that the directions issued by the JSPCB vide Ref. No. B-209 dated 27/01/2023 for
ensuring that the Railway Sidings / Goods Shed in the Sahebganj district should be operated
only after obtaining the valid CTO from the Board and enforce the same strictly.
(Action By: MS, JSPCB & DC, Sahebganj)
The Deputy Commissioner — cum — Chairman, DEC, Sahebganj was directed to place the
Monthly Reporting Format before the District Environment Committee for their
observations and necessary action. It was further directed to provide the Action Taken
Report and observations to the Monitoring Committee.
(Action By: Deputy Commissioner — cum — Chairman, DEC, Sahebganj)
To provide the complete details (i.e. Name of mine & occupier, location, area, date of
cancelation of mining lease etc.) of the 18 stone mines whosemining leasehas been canceled
by the Competent Authority due to various irregularities.
(Action By: District Administration)
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8. To provide the complete details of Units (i.e. Name of Unit & occupier, location, date &
reason of power supply disconnection etc.) whose power supply was disconnected with the
complete details

(Action By: Executive Engineer, Electric Supply Division, Sahebganj)

9. The committee took note of the information shared by Sri C. P. Sinha, Secretary, Stone
Merchant’s Association, Sahebganj (details in point 9 (d)) and praised the efforts. It was
suggested by the Committee that this practice should also be adopted in other cluster areas

| and similarly plantation may also be done along the common haul (approach) roads.
(Action By: District Administration)

The meeting concluded with the vote of thanks to the Chairman.
Sd/-

(L. Khiangte)
Additional Chief Secretary
Forest, Environment & Climate Change Department,
Govt. of Jharkhand — Cum —
Chairman, Monitoring Committee

Memo No-7/Praya.Pradu (Vad)-13/2019- £ %4 Ranchi, dated- 34 « & *e 2

A | Copy to: Secretary, Mines & Geology Department, Jharkhand/Director, Mines, Mines &
Geology Department, Jharkhand/Member Secretary, Jharkhand State Pollution Control Board,
Ranchi/Deputy Commissioner, Sahebganj/Chief Inspector of Factories, Jharkhand for information

& necessary action. \
<
,,\27
(Raju Ranjan Roy)

Joint Secretary,

Forest, Environment & Climate Change Department,
Government of Jharkhand.
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Annexure - K 51

DEPARTMENT OF CIVIL ENGINEERING

Accredited by National Board of Accreditation (NBA)
B. 1. T. SINDRI, DHANBAD - 828 123
Higher and Technical Education Department

(Government of Jharkhand)

Email: rvsingh.civil@bitsindri.ac.in
Mobile no. - 62018 77718

Letter No: - 81 Date: - 25.02.2023

To,
The Member Secretary
Jharkhand State Pollution Control Board,
Ranchi, Jharkhand.
Sir,
As per the duty assigned by the Additional Chief Secretary, Forest, Environment & Climate Chan
Department, GoJ, Ranchi during the meeting held in SKIPA, Ranchi,
Following proposal is being submitted for consideration,
Scope Work :-
1. Prepare action plan to remedy the air pollution in the arca
Restoring the degraded area (identification & specific restoration plan)
Fixing Accountability of past violators
Monitoring plan (fortnightly monitoring plan)
Restoration of mined out areas
Measures to stop polluting activities with the help of state PCB, any other regulatory authority
7. To prepare findings, observations and recommendations for further action.
e Data Required for calculation: -
Total load of Particulate Emissions (PMip & PM. s) beyond prescribed limits.
Environmental Price of Particulate Emissions (PM ;o & PM, ).
Mixing height of air in the affected Site.
Area of the affected site.
Area of Ambient Air Monitoring.
Average wind speed.
e Data Required for preparation of Construction Environmental Management Pla
(CEMP): -
1. Details of Human Settlements.
2. Details of Clusters of Stone Mines / Crushers.
3. Details of Railway Sidings.
4. Details and number of existing and operational Stone Mines / Crushers.

U
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5. Details of Transportation of the Stone.

6. Details of existing monitoring mechanism.

7. Sample copy (5 copies each) of Environmental Clearance, CTE and CTO accorded to different
types of stone mines / crushers / railway sidings etc.

8. Details of restoration measures being adopted at present, if any.

Timeline:-
S.N. Action Timeline

1. | Site Survey and Sampling and Analysis of the ambient | March — May 2023
air with the help of JSPCB and District
Administration.

2. | Collection of data of mixing height of air in the | March — May 2023
affected Site.

3. | Collection of data of average wind speed. March — May 2023

4. Analysis of data and Apportionment Assessment. June 2023

5. | Calculation of the cost of restoration of the actual | July 2023
damage.

6. | Preparation of CEMP. August 2023

Work force required :-

1. Dr. Ran Vijay Singh

2. Dr. P.K.Singh,
Professor, Department of Geology, B.I.T, Sindri,- Co-coordinator.
3. Any other expert required with help of ACS, DoFE&CC, Gol, Ranchi, SPCB & CPCB,

New Delhi.
4. Students of Ph.D.(Research scholars), M.Tech & B.Tech final year students of
Civil Engineering Department, B.1.T, Sindri.

Professor, Department of Civil Engineering, B.I.T, Sindri,- Coordinator.

Ran Digitally signed
o by Ran Vijay
Vijay  smon
Date: 20230225
S|ngh 13:06:09 +0530°
(Ran Vijay Singh.)
Professor & Head

Department of Civil Engineering.
B.L.T. Sindri, Dhanbad



o Annexure - L 5,
~ _wree=__ JHARKHAND STATE POLLUTION CONTROL BOARD

W TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004
Telephone: 0651-2400850 (Fax)/ 2400851/2400852/2401847/2400979/2400139

By Email/Speedpost Hon’ble NGT Matter
: Time Bound (Urgent)
Ref. No............ Ranchi, Dated..........ccovcemeeconn.
From,
Yatindra Kumar Das,
Member Secretary.
To,
The Divisional Forest Officer,

Sahebganj, Jharkhand.

Sub: - Implementation of the recommendation(s) made by the Expert & Joint
Committee w.r.t. 0.A. No. 23/2017/EZ and other related matters — Reg.

Sir,

With reference to the subject noted above, it is to inform that the Hon’ble NGT has
constituted an Expert and Joint Committee in O.A. No.23/2017/EZ and other related matters.
The Committee has submitted its report and the same has been accepted by the Hon’ble
Tribunal and the Tribunal has been pleased to pass the order dated 23/08/2022. The

recommendation no. X of the Expert Committee and 3.10 of the Joint Committee is as
follows: -

“X. A proper green belt is to be developed surrounding the crushers.”

«3.10 Plantation should be done in both side of the road. Green belt should also be
improved in each cluster as well.”

Whereas, during the site visit of the Monitoring Committee on 20/02/2023, it was observed
that many Units have done plantation but it was lacking as per the recommendation of the
abovesaid Committee.

In light of the above, it is, hereby directed to go through the Layout Plan / Site plan (which is
submitted at DFO, Office during issuance of Distance Certificate) of the Crushers and Mines
located in the Sahebganj District and suggest the number of plants that should be planted by
those Units as per the recommendation of the abovesaid committees. This activity may be
done in coordination with the District Administration and JSPCB Regional Office — Cum -
Laboratory, Dumka on priority basis in the grids where negative carrying capacity was
observed and submit the details of the same to the undersigned at an earliest.

This issues with the approval of the Competent Authority.

Thanking you.
Yours sincerely,
Sd/-
(Yatindra Kumar Das)
Member Secretary

Memo No. B:S_ QO+ Ranchi, dated. ¥ .31 [aX j 20273

Copy to: The Additional Chief Secretary, Forest, Environment and Climate Change
Department, Govt. of Jharkhand / The Director, Mines Directorate, Govt. of Jharkhand / The
Deputy Commissioner, Sahebganj / The Regional Officer, JSPCB Regional Office — Cum -
Laboratory, Dumka for information and necessary action please.

(Yatindra ar Das)
Member Secretary
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L Annexure - M ¢,
sees _ JHARKHAND STATE POLLUTION CONTROL BOARD

——nt TOW
S NSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004

N Telephone: 0651-2400850 (Fax)/ 2400851/2400852/2401847/2400979/2400139
By email/Speedpost Hon’ble NGT Matter
Time Bound (Urgent)
Ref. No:- Ranchi, Dated:-
From,
Yatindra Kumar Das,
Member Secretary.
To,
The Director General,
National Informatics Center (NIC),

Govt. of India, New Delhi.

Sub: Preparing a platform for sharing the feed of PTZ cameras for compliance of directions
issued by the Hon’ble NGT — Regarding.

Sir,

With reference to the abovementioned subject it is to inform that the the Hon’ble National Green
Tribunal (NGT), Principal Bench, New Delhi in its order dated 23/08/2022 (Copy enclosed) in O.A.
No. 23/2017/EZ and other related matters has accepted the recommendations of the Expert Committee
as constituted by the Hon’ble NGT. One of the recommendations of the Expert Committee is as
below: -

“XVI. Pan-tilt-zoom or PTZ cameras must be installed at all the stone crusher units at appropriate
locations to detect fugitive emissions. Feed of the PTZ cameras shall be shared with the JSPCB.”

Whereas, it was requested vide Board’s Ref. No. B - 202 dated 27/01/2023 to create a platform at an
carliest, so that the feed of the PTZ cameras installed by the stone crushing units should be shared
with the JSPCB. Moreover, the State Informatics Officer (SIO), NIC, Ranchi, Jharkhand was
requested to do the necessary followup so that the abovementioned work may be done at an earliest
but no information in this regard has been received by the Board till date.

In light of the above, it is, hereby once again requested to create a platform at an carliest, so that the
feed of the PTZ cameras installed by the stone crushing units should be shared with the JSPCB.

This issues with the approval of the competent Authority.
Yours sincerely,
Sd/-
(Yatindra Kumar Das)
Member Secretary

Memo NO...verernanns Ranchi, dated..................

Copy to:The State Informatics Officer (SIO), NIC, Ranchi, Jharkhand for information and necessary
followup so that the abovementioned work may be done at an earliest.
Sd/-
(Yatindra Kumar Das)
Member Secretary

Memo No. @”Srf Ranchi, dated../ .3)9:.3.1?.923

Copy to: The Additional Chief Secretary, Forest, Environment and Climate Change Department,
Govt. of Jharkhand / The Director, Mines Directorate, Govt. of Jharkhand for information and

necessary action please.
(Y aﬁndv@nar Das)
Membe retary

s>
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o | Annexure -N g
_wree= _  JHARKHAND STATE POLLUTION CONTROL BOARD

TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004

‘==, Telephone: 0651-2400850 (Fax)/ 2400851/2400852/2401847/2400979/2400139
JSECE
By email/Speedpost Hon’ble NGT Matter
Time Bound (Urgent)
Ref. No............ Ranchi, Dated...........ccoeenennnn..
From,
Yatindra Kumar Das,
Member Secretary.
To,
The Regional Officer,
Regional Office — cum — Laboratory,
Dumka.

Sub: - Implementation of the recommendation(s) made by the Expert Committee w.r.t.
0.A. No. 23/2017/EZ and other related matters — Reg.

Ref.: - Board’s Letter No. B-268, dated 06/02/2023.

Sir,

With reference to the subject noted above, it is to inform that the Hon’ble NGT has
constituted Joint Committee in O.A. No0.23/2017/EZ and other related matters. The
Committee has submitted its report and the same has been accepted by the Hon’ble Tribunal

and the Tribunal has been pleased to pass the order dated 23/08/2022. The recommendation
no. XX of the Expert Committee is as follows: -

“Online and manual ambient air quality monitoring stations may be installed in the grids
where negative carrying capacity is observed to monitor atleast for measurement of PM10,
PM2.5 and NOx. JSPCB may be responsible for operation of these stations however; the
expenses incurred for the same may be recovered from the respective stone crushers and
mines”

Whereas, it was directed to take necessary steps in coordination with the District
Administration for selection of sites for installation of Online Ambient Air Quality
Monitoring Stationsin the grids where negative carrying capacity was observed and submit
the details of the same to the undersigned at an earliest but no information in this regard has
been received by the Board till date.

In light of the above, it is, hereby once gain directed to take necessary steps in coordination
with the District Administration for selection of sites for installation of Online Ambient Air
Quality Monitoring Stations in the grids where negative carrying capacity was observed and
submit the details of the same to the undersigned at an earliest.

This issues with the approval of the Competent Authority.

Thanking you.
Yours sincerely,
Sd/-
(Yatindra Kumar Das)
Member Secretary

MemoNo..£-5.23.. Ranchi, dated. [ 3/03/ 7222

Copy to: The Additional Chief Secretary, Forest, Environment and Climate Change
Department, Govt. of Jharkhand / The Director, Mines Directorate, Govt. of Jharkhand / The
Deputy Commissioner, Sahebganj for information and necessary action please.

(Yatindra Das)

%ﬂ:}jer tary



C Annexure - O ¢
_wrae= _ JHARKHAND STATE POLLUTION CONTROL BOARD

= TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004
A Telephone: 0651-2400850 (Fax)/ 2400851/2400852/2401847/2400979/2400139

By email/Speedpost Hon’ble NGT Matter
Time Bound (Urgent)
Ref. No.. K570 Ranchi, Dated.../2/03/ 202:2.
From,
Yatindra Kumar Das,
Member Secretary.
To,
The Regional Officer,
Regional Office — cum — Laboratory,
Dumka.

Sub: Recommendation of the CTO applications of the Units situated in the Sahebganj
District - Reg.

With reference to the subject noted above, it is to inform that a review meeting held on
20/02/2023 in the Conference Hall of the Collectorate Building, Sahebganj with the officials
of the Sahebganj District administration and the stakeholders for compliance of the directions
issued vide order dated 23/08/2022 in O. A. No. 23/2017/EZ and other related matters, in
which you alongwith with your subordinates staffs were present (MoM enclosed).

In the meeting it was decided that the that the stone mines / crushers which will be found
compliant, CTO may be issued to them till the permissible limit in that grid on the basis of
the inspection report and recommendation of the Regional Officer, JSPCB Regional Office —
Cum — Laboratory, Dumka.

In light of the above, it is, hereby directed to recommend the CTO applications of the Units
located in the Sahebganj district in view of the abovemention decision.

This issues with the approval of the Competent Authority.

Encl: As above.

Yours sincerely,

KMB/563




Annexure - P 57
JHARKHAND STATE POLLUTION CONTROL BOARD

N
“22" TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004
Telephone: 0651-2400850 (Fax)/ 2400851/2400852/2401847/2400979/2400138

Ref No. JSPCB/RO/DMK/CTE/CTO- Dated : 2023-03-11
15685735/2023/1

Combined Consent (CTE & CTO) under section 25 of the Water (Prevention & Control of Pollution) Act, 1974
and under section 21 of the Air (Prevention & Control of Pollution) Act, 1981

1. Application (s) dated 2023-02-25 of Sahibganj goods shed Ghat Siding (Mal Godam), Occupier Name
:Bikash Sinha for consent(Consent to Establishment and Consent to Operate) under section 25 (1)(b)/25 (1)
(¢)/26 of the Water (Prevention & Control of Pollution) Act, 1974 and under section 21(1) of the Air
(Prevention & Control of Pollution) Act,1981..

2. Documents Relied Upon:

(a) The content of Checklist Ref. No. 696 dated 02.03.2023 of Regional Office, Dumka;

3. The consent is granted under section 25 of the Water (Prevention & Control of Pollution) Act, 1974 and
under section 21 of the Air (Prevention & Control of Pollution) Act, 1981 to operate the project in Mauza -
Ganga Prasad , P S -Sahebganj Town , District -SAHEBGANJ , as follows:

Project Site-Area Investment Product & Capacity Validity
(Rs)
Plot Nos. Arca
Before Khata No. - Nil 30.00 Lakhs | Loading, Unloading date of issue to
Expansion NIL, Khesra & Transportin of 31.03.2023
No. —NIL Stone, Chips, Bolder,
Ballast etc. of
capacity 1,50,000
MT/Month

(A) Specific Conditions:

1.That, he /they shall submit AAQ & Noise level Monitoring reports on quarterly basis within the consent
period and the analysis reports must be prepared by an organization recognized by JSPCB / CPCB /
MoEF&CC, Govt. of India.

2.That, he/they shall transport the materials only of those mines/plants who have valid authority for
transportation under valid provisions of the law.

3.That, he (they) shall in no case discharge runoff water or waste water of premises outside the railway




58
‘sidings.
4.That, he (they) shall allow transport of materials through the railway siding of such mines/plants which
have valid consent to operate order of the State Pollution Control Board and also keep a record thereof and

shall make available to the officer(s) concerned during his (their) visits of the site.

5.That, the occupier shall construct permanent boundary/wind breaking wall of at least 20 ft. height all along
the railway siding within three months.

6.That, the occupier shall develop three tier plantation all along the boundary wall with de-silting pit within
three months and submit the report to the Board.

7.That, the occupier shall construct garland drain all along the boundary wall with de-silting pit within three
months.

8.That, the occupier shall carry out transportation of coal in wet conditions (i.e. wet transportation must be
carried out) and submit the photographs to the Board.

9.That, the occupier shall ensure that vehicle used for transportation must be covered with tarpaulin sheets.

10.That, the occupier shall construct rain water harvesting system within three months and submit its report
to the Board.

11.That, the occupier shall comply all the conditions laid down in CTE.

12.That, he/they shall make arrangement of water sprinkling through fixed water sprinklers or tankers
having facility of pressure pump and fogging system at loading-unloading sites and on the transportation
road within two months and report to the Board Head office at Ranchi as well as Regional Office, JSPCB,
Dumka.

13.That, the occupier shall construct pucca internal road within the premises.

14.That, the occupier shall construct garland drain in the premises.

15.That, if the occupier is found violating the Consent to Operate at any point of time during inspection of
the plant by the competent authority, the Consent to Operate shall be revoked as per provision of the acts.

16.That, the occupier shall not operate the plant without having valid Consent to Operate from the Board.

17.That, the Board shall impose any other condition at any point of time as recommended by the Regional
Office / Head Office, JSPCB for control of pollution as it find deem fit.

18.That, the occupier shall submit application for renewal of consent under section 25/26 of the Water
(prevention & Control of Pollution) Act, 1974 and under section 21 of the Air (prevention & Control of
Pollution) Act, 1981 again 120 days prior to the date of expiry of this consent with documents showing
compliance of all of the above conditions.

19.That, the occupier shall install PM 10 analyser as per CPCB guideline and US EPA approved technology
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‘with onsite display and will provide connectivity to JSPCB server.
20.That, the occupier shall, comply with all the conditions related to railway siding as directed in the JSPCB
letter memo no B -2435 Ranchi, Dated 25.11.2022 as per stipulated timeline. If the unit is found to be non

complied with respect to these conditions as stated in the referred latter then CTO would be revoked and
environmental compensation will be levied as per direction of NGT.

(B) General Conditions :

@ That, the occupier shall maintain the National Ambient Air Quality Standard given below:




Concentration in Ambient Air

SN Pollutant E‘_ﬂe Weighted Industrial, Ecologically
Verage Residential, Rural | Sensitive Area
and Other Area (notified by
Central Govt.)
(1 (2) (3) 4) (5)
1. Sulphur Dioxide Annual 50 20
(S02), pg/m3 24 hours 80 80
2. Nitrogen Dioxide Annual 40 30
(NO2), pg/m3 24 hours 80 80
3. Particulate Matter Annual 60 60
(size less than 10 24 hours 100 100
pm) or PM10,
pg/m3
4. Particulate Matter Annual 40 40
(size less than 2.5 24 hours 60 60
pm) or PM2.5,
pg/m3
5. Ozone(03), 8 hours 100 100
pg/m3 1 hour 180 180
6. Lead (Pb) pg/m3 Annual 0.50 0.50
24 hours 1.0 1.0
7 Carbon Monoxide 8 hours 02 02
(CO) mg/m3 1 hour 04 04
8. Ammonia (NH3) Annual 100 100
pg/m3 24 hours 400 400
9. Benzene (C6H6) Annual 05 05
pg/m3
10. Benzo(a) Annual 01 01
Pyrene(BaP)
Particulate Phase
only ng/m3
11. Arsenic (As) Annual 06 06
ng/m3
12. Nickel (Ni) Annual 20 20
ng/m3

Note : Serial no. 1 to 4 — Mandatory
Serial no. 5 to 12 As applicable for specific type of industry.
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(2)

(3)

@)

(5)

(6)

(7

(8)

9

That, the occupier shall maintain the emission quality within the standard and the quantity, as follows:

SN Parameter Standard

1 Particulate Matter 150 mg/Nm3

That, the occupier shall keep process effluent in close-circuit and the quality of effluent from other
sources in conformity with the standard (s) and the discharge quantity as below:

SN Parameter Standard

1 Total Suspended Solids 100 mg/L
2 BOD 30 mg/L
3 cOoD 250 mg/ L
4 Oil & Grease 10 mg/ L

That, the occupier shall dispose of solid wastes as follows:

SN Waste Type Mode of Disposal
1 Hazardous Carbonaceous Wastes | In co-processing in high
temperature furnaces or kilns

2 Hazardous Non-Carbonaceous In TSDF
Wastes

3 Non-Carbonaceous Non- As a substitute of Soil or Mineral
Hazardous solid wastes/ Mine
Over Burden

That, the occupier shall keep D G Set(s) within acoustic enclosure and shall keep the height(s) of
exhaust pipe(s) as per Central Pollution Control Board norm.

That, the occupier shall install and maintain Central Ground Water Board/ State Ground Water
Directorate approved system of rain water harvesting-cum-ground water recharge and submit the
photographic view of the structures within a month.

That, the occupier shall grow and maintain greenery of the project in the periphery and other available
spaces and shall continue enhancing its plant density and biodiversity.

That, the occupier shall submit environmental statement, every year latest by 30th September of the
next financial year.

That, this Consent is valid subjected to the validity of mining Lease/Mining
Plan/Ecofriendly/Environmental Clearance, if applicable. In case of no renewal of Mining
Lease/Mining Plan, this consent shall be treated as revoked automatically.
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(10)

(11)

(12)
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That, this Consent is issued from the environmental angle only and does not absolve the occupier from
other statutory obligations prescribed under any other law or any other instrament in force. The sole
and complcte responsibility to comply with these conditions laid down in all other laws for the time-
being in force, rests with the industry/ unit/ occupier.

That, this Consent shall not in any way, adversely affect or jeopardize the legal proceeding , if any,
instituted in the past or that could be . instituted against you by the State Board for violation of the
provisions of the Act or the Rules made there under.

That, the occupier shall comply with all applicable provisions of the Water (Prevention & Control of
Pollution) Act, 1974; the Water (Prevention & Control of Pollution) Cess Act, 1977; the Air
(Prevention & Control of Pollution) Act, 1981; and the Environment (Protection) Act, 1986 and Rules
made there under.

That, this Consent shall not absolve the occupier from making compliance of other statutory
prescribed under any law or direction of courts or any other instrument for the time being in force.

5. That, this Consent is being issued on the basis of information/ documents/ certificate submitted by
the unit. This Consent will be revoked if any of the information/documents/certificates/undertaking
given by the occupier is found false/fictitious/forged in future.
6. The Order shall be valid subject to compliance of all other legal requirements applicable to the unit.
7- The State Board reserve the right to revoke, withdraw or make any reasonable variation / change /
alteration in conditions of this consent.
KAMLAKANT s
This is issued with the approval of the Competent authority PATHAK o
| Kamlakant Pathak|
Regional Officer,
Regional Office, Dumka
Memo No. : JSPCB/RO/DMK/CTE/CTO- Dated : 2023-03-11
15685735/2023/1
Copy to:  M/s Sahibganj goods shed Ghat Siding (Mal Godam), At-Sahibganj ghat Siding, Sahibganj /

Director of Industry, Government of Jharkhand, Ranchi/ Director of Mines, Government of Jharkhand,
Ranchi/ Deputy Commissioner, Sahebganj/ Chief Inspector of Factories, Ranchi/ D.F.O., Sahebganj/
D.M.O., Sahebganj/ Regional Officer, Jharkhand State Pollution Control BoaydaRymka Apyformation. &~

necessary action. PATHAK e
[Kamiakant Pathak]
Regional Officer,

Regional Office, Dumka
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Annexure - R 101

M Gmail JSPCB RANCHI <ranchijspch@gmail.com>

Details of Stone Crusher Units which have installed Bag House in the Sahebganj
district - Regarding.

1 message

dumka jspcb <dumkajspcb@gmail.com> Tue, Mar 14, 2023 at 10:28 AM
To: ranchijspcb <ranchijspcb@gmail.com>

Sir,

In connection with the above subject matter it is to inform that 07 Stone Crusher Units have installed Bag House in
their Unit and 07 Units have placed the purchase order for Bag House out of the 36 Units whose stone crushing
capacity > 100 TPH. This is for kind information and necessary action please.

Regards.

(Kamlakant Pathak)
Regional Officer,



